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to regularise the whole position.
We, therefore, advised the two Sec-
retariats of Parliament to continue
the status quo pending legislation. For
-want of time we could not put through
the legislation in the last session.

You are also aware, Sir, that a
Lommittee was appointed sometime
ago,—which was of course nominated
by you,—to consider the question of
daily allowance and travelling al-
lowance of Members. A resolution
incorporating the decisions of the
Committee was placed on the Order
Paper of this House, but for some
reason or other it could not be moved.

Dr. Lanka Sundaram: What was
the reason?

Shri Satya Narayan Sinha: The
reason was that the Members were
wvery sharply divided. On the pro-
Togation of the House, Sir, that re-
solution has mnaturally lapsed. Gov-
ernment has, therefore decided to
place that resolution on the Order
Paper of the 27th of this month. The
jntention of Government is to refer
the whole matter to the same Com-
mittee, or to any other committee as
the House desires—of course, that
committee will be nominated by you,
in view of the changed circumstance
that has arisen, on account, as I
said before. of the abolition of the
first class. We shall expedite the
work of the Committee and as soon
as its report would be presented, we
shall try to bring legislation incorpo-
rating the decisions of the Committee
before the Houses. It will be the
_earnest endeavour on the part of
Government to see that that legisla-
tion is put through in bothr Houses
petore we disperse for the next ses-
sion.

COMMITTEE ON SUBORDINATE
LEGISLATION

PRESENTATION OF FIRST REPORT
Shri Pataskar (Jalgaon): I beg to

present the First Report of the Com-
mittee on Subordinate Legislation.
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Mr. Speaker: The House will now
proceed with the further discussion
of the first stage of the general dis-
cussion on the Budget.

Shrimati Jayashrd
Suburban): I take thds opportunity
to congratulate the Government for
maintaining peace and stability in the
eountry as also stability jn the eco-
momic position of our country.

(Bombay—

[MR. DEPUTY-SPEAKER in the Chairl

‘We are all proud of our woreign policy
India with its ideal of peace and good-
will has attracted many foreign na-
tions who have offered to ensure
ther friendship and help and we are
all grateful for that. The challenge
to democracy today is not to be
through war but in peace. Democra-
cy, if it is to be the cornerstone of
a new civilization, must justify itself
in the coming years in the welfare and
happiness of the people. It must
produce quick, even spectacular re-
sults. Solidarity, unity, self-reliance
and all-round development require a
bold policy of Planning and develop-
ment of the cultural, social and eco-
nomic resources of our people. This
can be achieved by contacting the
masses and reminding them of their
capacity to recall and control autho-
rity. The motive force in the Plan
therefore should come from the people
themselves.

Government have laid greal "hopes
on the community projects but so
long as the millions of our women
are ignorant, superstitious and in
disease, I am afraid that these com-
munity project schemes cannot make
much headway. The social structure is
the foundation on which we want to
build a welfare state. I am sorry
to say that s6 far our Government
has been indiffc_::t to the social
problems on which, as I said, this
welfare state has™ to be built. I
would give only one example.

We all know that old evils such as
dowry, child marriage, are the cause
of rural indebtedness and have been
affecting our progress. Some of us
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here, Members, try to bring to the
notice of the Government these
things, but I am sorry to say that
“Government have so far been indiffe-
rent to theSe problems. I would like
to draw the attention of Govern-
.ment to this: In Kurukshetra, we
read, even the officers themselves have
<ause to complain against the Finan-
ce Department. I will quote some
few words which the Officer has men-
tioned in this magazine:

“Time is the essence of the
scheme and our Prime Minister
has centred all his hopes on the
Community Projects and National
Extension Schemes for the uplift
and betterment of villages...”

Mr. Deputy-Speaker: Order, order.
There is a lot of subduced noise in the
House and the Reporters are not able
t1c report the proceedings.

Shrimati Jayashri: Sir, the Prime
Minister says that we are living in
an atomic age, but our Finance De-
partment moves in a bullock cart
.age. For nearly a year there was
‘hardly any engineering staff worth
the name in the projects to draw up
plans, prepare estimates and evaluate
the work done by the villagers. The
villagers’ contribution can be either
in cash or in kind. The work in kind
has to be evaluated before they can
get any government contribution. Only
recently I was told that in a prcject
area so far they have not got any
contribution even though, to my mind,
ihe work done by voluntary labour
in that village alone may be worth
several thousands of rupees in cash.
1 would like to draw the attention of
the hon. Minister to this fact so that
we may go ahead with our plans in
1he Community Projects.

Sir, I am glad to notice at least
some progress made in our food and
<loth position. At present I can see
that people are satisfied with these
‘1wo things. But still there is the
«<olossal problem of unemployment.
¥or this the Planning Commission
tas recently appointed the Khadi and
Willage Indusfries Board. Now, this
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Board also has cause to complain. I
am reading from their report. They
bhave said: |

“The Government of India
placed at the disposal of the
Board an aggregate sum of
Rs. 2,21,29,931 for 1953-54. - Of
this Rs. 2,07,78,928 was on account
of khadi and the rest for village
industries. The time lag between
the submission of the Board’s
schemes and demands and actual
Government sanction has ad-
versely affected the full utilisa-
tion of the amount for the pur-
poses for which it was required.
Thus only Rs. 50,47,684-2-0 could
be utilised so far for khadi and
Rs. 56,220 in respect of village
industries.”

Their demand therefore is that ex-
perience has shown that, to be effec-
tive, the Board must have statutory
powers with adequate finances at its
disposal. I hope the Finance Minis-
ter will consider this matter also.

Coming to the taxes in the budget
I am glad that the new duties will
not be levied  on manufactures of
handlooms and small units of less
than 10 power looms. I would how-
ever request the hon. Minister to
raise the limit of exemption from 18
looms to 50 looms. This is necessary
because there are many small looms
which are running at a loss. They
are not economic and, therefore, I
would again request that this limit
should be raised. 1 take this oppor-
tunity to request the povemment not
to be in a hurry in levying such
duties whichr will contribute very
little towards reducing the Budget de-
ficit. From the figures we know that
out of a deficit of Rs. 250 crores, only
a small amount will be realised by
way of these duties, which amount
can also better be added in this de-
ficitt I would, therefore, request
that this time we should not levy any
duty on any of these small industries.
I make this request specially for the
coarse cloth and artificial silk indus-
tries. Now, we are all aware thmt
only a few menths back we passed
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an Act in Parliament which declar-
ed this commodity as essential and
free from the burden of sales tax.
Now, if we ourselves levy this duty
on coarse cloth we are going mgainst
this Act, especially when we have
declared this as an essential article.

With regard to the artificial silk in-
dustry, may I draw the attention of
the hon. Minister to the representa-
tion made by the weavers of Surat
art silk cloth. As you are aware, Sir,
Surat is well known for the silk fabric
gince 30 many years. All these years
it was worked as a cottage industry
and only recently the use of pully
has been started and it is worked
with power. Thus, in the city of
Surat, the growth of power loom
weaving is a natural evolution of
handloom weaving. The Planning
Commission themselves have recom-
mended in their Plan to follow this
process. The artificial silk industry
is a cottage industry and in Bombay
there are small co-operative units.
I would request the hon. Minister
to at least give exemption to those
co-operative artificial silk cloth pro-
ducers, and also, instead of exempt-
ing ‘a unit of ten looms. to exempt
a unit of fifty looms as it is an eco-
nomic unit.

One thing more, and that is about
the estate duty. In the Budget an
amount of Rs. 25 1lakhs is shown
against this. I would like to know

the experience of the working of this ~

duty. When the Estate Duty Act was
passed, some of us women were an-
xious to know the working of it, be-
cause, mostly widows have to pay
this, and it would be a favour if the
hon. Finance Minister could inform
us about the working of this duty.

Lastly, I would like to say some-
thing about our experience of the
Small Savings Scheme. At least in
Bombay, it was our experience that
women’s organisations were asked to
take up this work. as agents. But, I
am informed that many private mem-
bers are working as agents and they
are offering half of the commission
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to the investors. It is through these
people that small savings are orga-
nised. The other thing is that the
interest is not very attractive. There
are many municipal debentures and
many other investments which at-
tract the people more, especially
when their money is locked up for a
long time. I would like to draw the
attention of the hon. Minister to this
fact also.

Dr. Krishnaswami (Kancheepu-~
ram): The Finance Minister, parado-
xically enough, is not sure of the
policy that he intends to pursue. For
my part, I welcome such an attitude
especially, as has been pointed out by
that Walter Bagehot, the power of
abstract thought is seldom given to
those who are certain of their stand-
point, and therefore have no need
to think. The Finance Minister has
by indulging in a revealing analysis.
of the limitations of the Five Year
Plan, thrown out a challenge to
everyone in this House to indicate
what changes should be effected so
that we might surmount them. I ac-
cept this challenge and shall attempt
to offer a few constructive suggestions
to the House and my hon. friend
which he may profitably consider.

We have to ask ourselves: whether
we are taking steps to give a push
to the economy which has been in
a slumbering state since Partition,
what steps Government intend taking
to make the accounts, the explana-
tory memoranda and the classification
of figures more understandable and
intelligible to us, Members of Par-
liament who are called upon Yyear
after year to vote large sums of
money for very laudable purposes, no
doubt, but which, we approve with
only a partial consciousness of the
manner in which funds are to be
expended and finally what is the
policy that the Government intend
pursuing in the near future with res-
pect to our balance of payments
which, 1 feel must cause grave an-
xiety to those interested in capital
development, but which strangely
enough is a matter for satisfaction to
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my hon. friend A favourable balan-
ce of payments in the present con-
text 6f circumstances is not an un-
mixed blessing. It may even be a
curse.

The hon. the Finance Minister has
pointed out in the speech on the
budget that we have spent Rs. 1000
crores out of the Rs. 2239 crores
scheduled to be spent in the five
year period. We have yet to spend
Rs. 1239 crores in the remaining two
years. The question that presents it-
self to us who have given thought to
this Plan which is now in its fourth
year is, how is it that in spite of
such a large injection of money into
our economy, our economy has not
been affected, our economy has not
been given a push?

The push to a backward economy
can be determined with reference to
two considerations. First, we should
like to know how much will be in-
vested or rather is expected to be
invested within the period of about
five or ten. years. We have planned,
.according to the Five Year Plan, to
have a five per cent. increase in in-
vestment, but this I suggest is piti-
fully inadequate. What we should
plan for is an investment rate of about
124 per cent. increase in investment.

The second question is whether the
process of economic growth gathers
momentum once the Plan has
.got under way? This is a matter of
basic importance.

I would like to bring to the notice
.of my hon. friend that while India
has been proverbially a backward
country in the economic sense of the
term, industrial booms have not been
altogether unknown to our country.
My hon. friend Pandit Thakur Das
Bhargava who is here took a promi-
-nent part in the debates sometime in
1933 or 1984 when an industrial boom
had just started. I remember that
immediately after the industrial boom
came into operation. we had a spurt
of reinvestment of profits in  what
is known as the sugar industry. From
3934 to 1036 or thereabouts, the
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sugar industry was born in our coun-
try. In recent times from 1944 to
1946 the stock market floatations
showed a very great spurt, which goes
to prove that there was on a minor
or limited scale a certain amount of
reinvestment. Even that minor
amount of reinvestment is lacking in
our economy today.

1 have to point out that ome of the
great difficulties of reinvestment in
our economy in the present circum~
stances is that reinvestment in agri-
culture is bound to be of a minor
character compared with reinvest-
ment in industry. It is a mistake to
assume as some of my hon. friends
have suggested, that if we can in-
crease the amount of savings—per-
sonal savings—it would be possible
to have a large investment of funds
in industry. All the statistical analy-
ses of other countries go to prove—
and the experience of other countries
cannot be neglected—that saving, out
of personal disposable income. is only
four to six per cent, whereas the bulk
of the investment made in industry
comes from corporate savings, i.e.,
about 16 to 18 per cent. I suggest
that we have now to re-think our
ideas on this important matter. the
time has arrived when we ought to
find out what we are going to do
to increase the flow of corporate
savings into investment.

I should like to point out that ome
proposal of my hon. friend the Finan-
ce Minister, to have deficit financing
on a large scale cannot be taken
exception to on the ground that we
would have inflation with all its bane-
ful consequences. There is confusion
even in knowledgeable circles on the
subject of deficit financing. We have
been living too long under the shadow
of a war economy to realise that deficit
spending in peace time may be quite
different from deficit spending in
war time. In war time it is a case of
diverting factors away from the pro-
duction of capital and consumption
goods to the production of those
goods which are essential for
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prosecuting a war. When the war is
over these articles have no value.
There are no projectsleft with us to
yield a rich output of goods for the
community. But deficit spending in
peace-time wisely directed and con-
trolled leaves behind in its wake
developmental projects. The history
of all countries in which rapid de-
velopment has taken place goes to
show that economic progress has been
achieved by deficit spending. But
the question which faces us is not
whether deficit financing is good or
not. If it is inevitable and is a con-
comitant of rapid progress, how is it
going to be directed? Where is it
to be directed? What safeguards
have we to take against an infla-
tionary spiral, developing?

My hon. friend the Finance Minis-
ter pointed out that ~there was a
shortfall in expenditure during the
past two years. This year he has
planned for Rs. 250 crores’ increase
in deficit spending. Evidently hé
has not given thought to precaution-
ary measures to be adopted because he
himself is not sure whether the full
amount stipulated would be spent. In
his opinion it is probably a waste of
time to give any thought to the speci-
fic controls that ought to be intro-
duced in order to control the infla-
tionary spiral should it develop. I
wish however to point out that when
we are dealing with deficit financing
and deficit spending, we ought to
bear in mind two criteria.

First of all, we have to take ac-
count of the fact that when we inject
such a large amount of money into
circulation, there would be, a certain
rise in prices. The danger that we
have to safeguard against is that it
must not lead to an inflationary spiral.
To safeguard against the possibilities
of inflation taking charge of the desti-
nies of a people, it was suggested
by Lord Keynes in How To Pay For
The War, that a certain portion of
the surplus of the income should be
drawn away by Government, so that
as little as possible of the surplus
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might he left in the hands of indi~
viduals for the purpose of spending.
on goods of current consumption.

The second safeguard—and this

is very important—which I would.
like my hon. friend the Finance.
Minister to bear in mind is that

this money should be directed precise--
ly at those sectors where there is a.
bottleneck, and where results would
materialise soon. Therefore, when.
we are thinking of money being spent.
in different sectors, we should not.
think of spending it on vague pro-
jects which may not materialise soon,
but possibly mature some twenty--
five or thirty years hence. That is
why it has been suggested that edu-
cation cannot and should not be
financed by deficit spending, much as
some might like it to be done;

_ because education takes time to

mature, and the articles take time:
to come on to the market, whereas
in thre case of consumer goods and
other such articles, they will be with-
in the reach of the citizen in a re-
latively short interval. I suggest that
this aspect of deficit spending can-
not be overlooked.

Incidentally, I should like to bring.
to the notice of the House a point
which has been mentioned by my
hon. friend the Finance Minister..
He suggested that there were cer-
tain delays in spending. I woulde
also like to add my quota to the-
criticism that he has made. For ins-
tance, the rules and regulations under
which the Finance Department func-
tions were ideal for a period when
we were living in a political condi-
tion when the State spent little. F
am not suggesting that all the rules
and regulations should be scrapped.
When the increments to be given to
an officer come up the finance de-
partment can afford to delay grant-
ing increments for six months; the
heavens will not fall. But if a cons-
truction project requires a strengthen-
ing of the labour force particularly
say before the harvest season so that
excellent results might accrue and
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we have a battle of files. not only
will costs increase; it will also be
found that the rate of return on this
project would be much less than we
anticipated.

One of the explanations for our not
having been able to spend as much
of the money as we stipulated last
year, was due to the system .of ‘red
tape’ in our financial affairs. 1 sug-
gest to the hon. Finance Minister that
ke should take account of the needs
of a welfare state, and evolve cer-
tain rules and criteria, whereby we
might have expenditure associated
with a certain amount of control to
prevent profligacy and waste.

There is, however. one difficulty
which the hon. Finance Minister is
likely to experience when he em-
barks on deficit financing on a large
scale. I realise that one of the great
virtues of a balanced budget is that
the Finance Minister finds it possible
to enforce a sense of discipline among
his colleagues. When it is deficit
financing, all his colleagues will be
at his throat and suggest that he
should give more and more money.
But while I sympathise with him in
the difficulties that he is likely to
experience, 1 do not believe that they
are insuperable; after all even Minis-
ters have to preserve a sense of pers-
pective, a sense of proportion and
a comsciousness of duty to our coun-
try. I now pass to consider the ac-
counts, the explanatory memorandum
and figures supplied to us by the
Government.

The developmental expenditure sum-
marised in the Explanatory Mermo-
randum gives us only an idea of the
maximum limit of expenditure that
is authorised by the Government.
‘We do not know how much has been
spent in the previous year; nor are
we in a position to judge how much
is likely to be spent this year. I
refer to page 53 where, for instance,
a provision for development expen-
diture is put wunder the heading
‘Demand’—Development of Hand-
loom industries Rs. 3,00,00,000 and
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Development of Khadi Industries
Rs. 1,10,00,000. Now, these are de-
mands made by departments. How
much of the money authorised is
spent? How much for instance was
allowed in the previous year to
lapse? These cught to be brought
to our notice so that we may be in
a position to ind out whether these
demands have any relation to past
expenditure and past performance.
Parliament, after all. has got a right
to examine these matters.

There is also another point to
which a brief reference may be made.
This concerns the capital budget.
On page 66 of the Explanatory Memo-
randum there is a remarkably obscure
item for which I have not as yet
been able to find an explanation. On
the Machine Tools Factory in the
budget for 1953-54 it is scheduled to
spend Rs. 143-50 lakhs. The revised
estimate however shows that we are
to spend on it only Rs. 10,000. Now,
obviously, there must be some ex-
planation. But when we as Members
of Parliament are asked to examine
these accounts and figures, we should
be in a position to find out what
these figures imply. No doubt, figures
are difficult to assimilate and I re-
collect that in the first year of this
Parliament the Finance Minister
pointed out that figures were not
meant to be perused like a French
novel. I agree. But at the same
time, the finance department cannot
transform figures into something like
an Egyptian Sphinx which can speak
in terms of a riddle. So far as the
capital budget is concerned, my cri-
ticism is that neither the accounts nor
tire Explanatory Memorandum gives
us anything like a detailed picture
of the progress of the Plan. Even in
the case of the Centre, we do not
have anything like a picture of the
progress of the Plan. The important
questions to which we wish to find
answers are these. How much has
been spent on the schemes? Not only
do we want to know how much has
been spent, but must have a brief
accounting resume of the history of
these various projects—the Damodar
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Valley Project, for instance. What
was its progress? With what estimates
did we start? With what anticipa-
tions did we start? How far have
our expectations harmonised with
those anticipations? It is important
that we should be aware of what has
transpired because in the absence of
such information, we will not be
able tc pronounce on the -productivity
or otherwise of these enterprises.
Secondly, what is the progress of
these schemes? What exactly re-
mains to be done? The other matter
is—which is rather important—that
Parliament would like to know at a
glance from the accounts how much
in the shape of loans and grants was
envisaged to be given to the States
for the Five Year Plan and how much
has already been given? Last year,
we had a technical document of rare
value—the Progress of the Five Year
Plan. But this year. Mr. Deputy-
Speaker, I regret to point out we
trave a pictorial and popular repre-
sentation of the Five Year Plan
which need not have been supplied
to us. Members of Parliament and
which, I, for my part, I regret to
have to say it, did not derive any
benefit from perusing. The main
criticisms that I have to advance
against these accounts of the capital
budget are that the capital accounts
are capable of being twisted to suit
any shape because of the many com-
plications in the capital budget. I
would like to bring to the notice of
my friend. the Finance Minister, an
article which appeared recently in
the Economic Weekly where there
was an analysis of what is known
as Suspense Accounts. Now, suspense
accounts give vast elbow-room to the
finance department to play about -

rather to manoeuvre about; they are
rulers in an underworld into___which
we cannot penetrate and in which
many pranks can be played. For in-
stance, last year, my hon. friend the
Finance Minister envisaged the cash
balances going down. Paradoxically
enough, this year in his budget esti-
mates. he has pointed out that we
are having an increase of over Rs. 18
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crores. How could this have been
achieved? “

Having dealt with these incidental
matters, 1 proceed to consider the
new accounting procedure envisaged
by the Finance Minister. He has sug-
gested that he intends diverting
Rs. 16 crores to capital account which
would be written off by being spread
over 15 years in the revenue account.
It is pnot suggested that this amount
would be uniformly spread over.
The fact that this will not be uni-
formly spread over gives room for
manoeuvring. Rs. 16 crores is not
the only amount that we will be
giving to the various States. For
purposes of simplicity, I shall as-
sume that we will go on granting
16 crores for a period of 15 years.
In the seventhr year or thereabouts,
we would have about Rs. 112 crores
in the capital amount and it would
be possible to divert any amount
that we choose to the revenue budget.
Certainly, this can be done in an un-
predictable manner. It would be
open, for instance, to any future
Finance Minister to raise the tax
rates precisely for having some of
these amounts transferred to the re-
venue account. This, I feel, would
be an irrational employment of the
tax weapon.

I shall now pass on to the last
factor.

Mr. Deputy-Speaker: I am afraid
the hon. Member has tc spread his
speech over other subjects.

Dr. Krishnaswami: I shall finish
within two minutes.

Mr. Deputy-Speaker: I have given
‘him 20 minutes.

Dr. Krishnaswami: I shall consider
the balance of payments in a minute
or two. Today the push to our
economy requires that we shculd have
an unfavourable balance of payments.
It was all right for us to view with
disfavour the unfavourable balance of
payments when such unfavourable
balance of payments was due to our im-
porting articles for current consump-
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tion. But, now, we have to import capi-
tal goods—a desirable and necessary
objective. Has the Finance Minister
realised-—1 am sure he must have
realised it—that today by our having
an accumulation of balances in
London or elsewhere and by having
.an increase in these balances, what we
are doing is to lend abrcad at a time
‘when we should be borrowing from
.abroad? )

Finally, in a country as large as
India where an increase or decrease
in export incomes is a signal for in-
creasing employment or for diminishing
employment, it would be advisable to
have as a rough indicator the amount
of export incomes in different regions.
I suggest that when we have deficit
financing, we should have some rough
indicator like that which I have en-
visaged. Travancore-Cochin has been
hard hit by the fall in export incomes
and had we had a break-up of export
incomes region-wise, we would bhave
had an idea of the economic distress
in that region and diverted funds to
that place.

I do not have the time to deal with
‘the taxation measures of my hon.
friend and I shall take your hint, Mr.
Deputy-Speaker, and consider these
matters on a more favourable occa-
sion, when perhaps I would possibly
have more time allotted to deal with
financial problems. Not cnly have I
not brought any solace to my hon.
friend the Finance Minister, I have
perhaps caused him anxiety. No one
can give him solace. He is so much
troubled by many problems that
it would be next to im-
‘possible for any individual in this
House to give him comfort. As a
matter of fact, he reminds me of the
persan who has been described by the
poet—

“Eternal troubles haunt thy
anxious mind, '

Whose cause and cure thou
never hop’st to find;

But still uncertain, with thy-
self at strife,

Thou wonder’st in the Laby-

rinsth of life”
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Shri C. D. Pande (Naini Tal Distt.
cum Almora Distt.—South West cum
Bareilly Distt.—North): I rise to make
a few comments on this year’s Budget.
I wish I had the enthusiasm to join
the chorus of praise of the Finance
Minister on his tolerably good Budget.

The Minister of Finance (Shri
C.D. Desamukh): There is no chorus.

Shri C. D. Pande: There is.

Mr. Deputy-Speaker: Let his be the
solol

Shri C. D. Pande: One of the hon.
Members on the other side described
this Budget as a conservative and
orthodox one. Ii by “orthodox” he
meant that the Finance Minister did
not bestow sufficient thought on the
conditions prevailing in the country,
then certainly this year’s Budget is
more than conservative and orthodox.
I feel that the Finance Minister should
not be orthodox in the sense of the
old Finance Ministers who only knew
how to raise revenues and spend them.
These days, the Finance Minister has
to be something of a politician and it
would be better if he could be a
statesman. He has to implement the
economic and social policies of the
Government which he represents.

I am afraid, from the manner in
which this Budget has been framed,
the Finance Minister does not realise
to the exact extent there is discontent
in the country. No doubt. the Fin-
ance Minister has managed the fin-
ances of the country in a manner of
which we are proud. Everybody
admits that our rupee is slightly
softer than the dollar and a litte
harder than the sterling. Yet, if we
analyse the Budget with the four
essential tests which must be applied,
1 am disappointed to find that it does
not stand the close scrutiny. These
are the four acid tests: firstly, whe-
ther or not this Budget reduces the
incidence of taxation; secondly, whe-
ther or not this Budget brings down
the cost of living in the country;
thirdly, whether or not this Budget
leads to the sclution of the grave
problem of unemployment, and
fourthly, whether this Budget »bas
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made any effort at making economy
in the administration. These are the
four essential standards from which
we must judge thig Budget. Most of
the hon. Members Eknow these tests,
and even the very mention of these
items will show that we are very far
from being in a satisfactory situation.
I shall deal with these four items, in
brief, serially.

Take the first test of the incidence
of taxation. In my speech last year,
1 pointed out that this country had
four agencies of taxation. viz. the
Centre, the States, the Local Authori-
ties and lately, the panchayats.
But leaving out the fourth agency and
taking into account only the first
‘three agencies. we find that the per
capita taxation is about Rs. 40. This
is the month of Budgets in the coun-
try and you must have noticed that
almost in every part of the country
there is some sort of additional taxa-
tion, and in the Centre alcne we are
trying to get some Rs. 16 crores by

way of fresh taxation. It
you add all these amounts,
the total comes to about Rs.

50 crores fcr the whole country, and
represents an addition of Rs. 1-8-0
per capita to the already over-taxed
population.

Yesterday, my hon. friend Shri
Tulsidag Kilachand suggested that
there should be supervision over the
expenditure in the States as far as
planning is concerned. I wculd
suggest something else, namely, that
there should be co-ordination between
the Centre and the States in the
matter of taxation. Some items that
you tax here are taxed by the States
also, thereby adding to the burden cf
the consumer. One example is cloth.
On superfine, fine and medium varie-
ties, there is an excise duty, and
you have added to it by imposing a
duty on superfine cloth. One Chief
Minister in the South has found it
very convenient tc add two annas of
duty to cloth.

Mr. Deputy-Speaker: How can any
Chief Minijster impose an excise duty?
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Is it open to any State Minister to-
impose an excise duty? Excjse duty-
can be imposed only by the Central
Government.

Shri C. D. Pande: What I mean tc
say is, they impose a sales tax; and
you impose an excise duty. This adds:
to the cost-to the consumer.

Shri C. D. Deshmukh: There is a
law regulating the imposition of sales:
tax on essential gocds. To that-
extent, Parliament has secured co-
ordination.

Shri C. D. Pande: Anyhow, I must
admit that there may be difficulties, .
but you must also realise the difficulty
of the consumer. The same item is.
being taxed here in one form and in
the State in another form, thereby
something like three and a half annas
or four annag are added to the cost
of superfine cloth alone.

Shri Bhagwat Jha Azad (Purnea
cum Santal Parganas): You are talk-
ing of superfine cloth. How abcut
ordinary people?

Shri C. D. Pande: I shall come to
ocrdinary people also. Even their
goods are being taxed. There is a
tendency tc select even obscure things:
for taxation purposes, which indicates:
that the taxation has reached satura-
tion point and you do not find any
items worth  taxing. You tax betel--
nuts, soap and even footwear. This
is the first time that such taxes are
being imposed. Of course. betelnuts
have been taxed before, but you have
taken even soap and footwear. They
are obscure items and would ever
strike anybody as worth taxing. The-
total amount to be realised from these-
three items will be about Rs.
7,80,00,000. I say, it is not worth it.
Psychologically, it is not very sound
that you should vex the people in
order to realise a meagre sum cf
this size. When I say that you hope
to get only Rs. 7,80,00,000, I must also
point out that in fact you are going
to cost the consumer nearly Rs.
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28,00,00,000. 1 shall tell you how.
Take the tax on betelnuts. You have
imposed an additional duty of thirteen
annas a seer. You will be surprised
to know that betelnuts cost only six
annag or so in Singapore, but they
are sold in Chandni Chowk at Rs.
4-8-0 per seer. I think betelnuts gre
the most highly-taxed item.

=it smnag W (st srenr-
ng—ad auy faer afwar—afe=w)
e & fag sww € )

Shri C. D. Pande: May be so. but
people in their foolishness use betel-
nuts, and people’s wishes and habits
must be respected. When such a tax
is imposed, should we not take into
account that the level of prices will
rise even in regard to the indigenous
production cf betelnuts? I asked one
of the responsible persons in the Fin-
ance Ministry, “Do you think that the
prices will not rise?”, and he said.
“No. no. We have made arrange-
ments. Prices will not rise”” But I
can assure you this, ycu go to any
market—I can teil you about Delhi,
Lucknow and Naini Tal—the prices
have gone up by eight annas a seer
everywhere. That is the least;
possibly, it may be more.

There is another point. You have
taxed soap by Rs. 6-4-0 per cwt. That
means, three pice per lb. One pound
of soap contains three cakes. So, it
comeg to one pice per cake. Actually.
the shopkeeper does not impose exact-
1y one pice; instead of one pice, he
charges two pice. Soap that was
being scld for five annas before is
now being sold, not for five annas and

one pice, but for five annas and two
pice. ]
Shri Achuthan (Crangannur): Will

there not be competition?

Shri C. D. Pande: There is no com-
petiticn in the present day economy.
You go to any shop in the market,—
you will find that soap is not being
sold exactly with the addition of the
tax imposed by you, but with the
additicn of double the tax. So, if
you want to realise, say, Rs. 3 crores
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on betelnuts, the consumerg actually
pay Rs. 12 crores. Even the cost of
the internal production of betalnuts -
goes up. Out cf the Rs. 12 crores,
you, realise only one-fourth and the-
rest of the Rs. 9 croreg is frittered”
away at various stages of the trade.-
These are very small things, but yow-
must realise...

4 P.M.

Mr. Deputy-Speaker: The
Member will learn to address
Chair.

Shri C. D. Pande: This has been -
ycur complaint for 3 long time. As -
I get very rare opportunities of speak-
ing, and if I have any lapse in the:-
parliamentary etiquette, I may be
excused. This is not all that you
have done in the form of taxation..
There is a much worse, pernicious and -
insidious taxaticn, which I call deficit
financing. It may be gsaid that after
all the Plan has got to be seen .
through, there must be some sort of
finance and therefore, deficit finance
is the only way. Because I object,
on the one hand, tc additional taxa-
tion, I cannot also have the same
objection to deficit financing, but ¥
must say that deficit financing is
exactly a form of taxation. The Fin-
ance Minister said in his Budget
speech that the cost cf living is going
down. and things are improving, but
that is not borne out by the figures.
If the index figure shows slight
oscillation between 397 and 392, out
of 400 points a slight difference cf five
pointg is immaterial. and when your -
message of hope and your statements
go to the people outside in the
bazaars, fields and factories cf India.
they would be bewildered as to where-
the improvement has taken place. You
sincerely believe that ‘improvement -
has taken place but as far as the
actual consumer is concerned, things
have not improved much and if any-—
body needs any proof, let him see the -
reaction on the people’s minds. You
can simply ask your own clerk who -
takes your dictation and you can ask
the 10,000 pecple who go from the -
Secretariat in the evening as to what .

hon..
the -

¢
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they think of your budget and the
situation prevailing. It is a mockery
to say that things are improving.
Things are not improving at all. and
oif you take resort to deficit financing,
1 may tell ycu, although I am not a
great pandit of finance, that next
1year a rupee will not be worth sixteen
annas, but it will be hardly worth
thirteen annas. It will not hold the
position that it holds today. After
.all, being a Minister of Finance, he
must be admitting in his own mind
that tc introduce Rs. 250 crores into
-the financial system will have this
result. I cannot understand how it
will be possible to avoid this result.
I am reminded of a parable. If a
housewife wants to distribute five
seers of milk in the family and there
,are more members in the family, then
she puts in half a seer cf water into
it, but can you be sure that the nutri-
tive value of this milk will be the
-same as that of pure milk?

Shri Algu Rai Shastri: Psychologi-
cally the same.

Shri C. D. Pande: At one time I was
.also a student of finance and I know
that if you add Rs. 250 crores from
. outside, which is not a real limb of
living economy, then it must have its
repercussions on the prices. 1 shall
be very glad if I am wrong, but I am
.sure that prices will not go down as
we want them to go down. Laws of
. economics may often be imperceptible
but they are inexorable.

Mr. Deputy-Speaker: Your fifteen
yminutes are over.

Shri C. D. Pande: 1 have just begun
-my speech, Sir. The figures here in-
.dicate that there is greater production
in cement, there is greater production
in cloth, there is greater production
in match boxes, and there ig greater
production in iron and steel,. but
there is no appreciable difference in
the cost of living. Individually each
of these things has shown some im-
provement, but in the aggregate the
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.

cost of living for the commcn man
there is no improvement. I had to
say many thingg but what I wish to
emphasise are the four acid tests of
budgeting, namely, incidence of taxa-
tion has been reduced, whether it has
reduced the ccst of living, whether it
has shown any economy in the
administration, and whether unem-
ployment has been  arrested—unem-
ployment is the most important thing
on which I wanted to say much.

Mr. Deputy-Speaker: Then you
ought not to have talked about the
rest so long.

Shri C. D. Pande: There should be
more serious efforts made to solve
the grave problem of unemployment.
I feel that the people outside are
gravely frustrated and an attitude of
cynicism is growing in their minds
that nothing is done in that direction,
thcugh I myself feel that we are doing
what we could do. The Finance
Minister, not only as a finance minis-
ter. but as a man who has to guide
the destiny of this country. should
also realise the difficulties of the
people. The pecple are not realising
and appreciating what he is’ doing
with so much assiduity and devotion.
I am sure he will realise people’s
point of view and people should =also
realise his difficulties.

‘Mr. Deputy-Speaker: Shri Sanganna.
I am sorry. I had in mind Shri
Somana.

An Hon. Member: Shri Sanganna is
here

Mr. Deputy-Speaker: I made g mis-
take. Instead of saying Somana. 1
said Sanganna. No doubt, Sanganna’s
name is also here and he will get his
chance.

Shri R. K. Chaudhuri (Gauhati):
Before that dispute is settled, can you
kindly give me an assurance that I
will be given an opportunity of speak-
ing on the Budget?

Mr. Deputy-Speaker:
Session is not yet over.

The Budget
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Shri N. Somamna (Coorg): I am
neither talking on any figures stated
in this Budget, nor am I an expert on
financial mattérs, but I have often
felt and said to myself, “Save us from
this expert”.

We have heard in the House so
much sbout deficit financing, bcth for
and against, that one gets absolutely
confused, but I prefer to take a lay-
man’s view of the matter and I think
that there is nothing wrong so far as
deficit financing is concerned in view
of the fact that these amounts are tc
be used for development purposes.
When an expert like our Finance
Minister says that he would take
ample safeguards against any infla-
tionary tendencies in the country, we
should take his word as truth and rest
assured that there will be sufficient
safeguards and that deflcit financing
will never prove a danger <%0 the
economy of the country. One matter
which I should like tc state in this
connection is about the method by
which the Government is now propos-
ing to secure revenue for development
purposes. We have heard that extern-
al assistance is being taken or is
hoped for, but I am not very sure that
we will get the assistance as we hoped
for a few days ago. Granting that
external assistance is coming, we have
aiso to depend upon the internal
resources and I feel that Government
certainly has left some resources of
income which should be tapped. I
agree with the valuable suggestions
made by Shri N. V. Gadgil when he
said that the higher incomes ought to
be taxed. I feel that when we are
thinking of a welfare State. it is no
use thinking of taxing the income of
the smaller income groups but it will
be quite proper that we tax higher
income and for this purpose, there is
absolutely no necessity for us to wait
for the recommendations cf the Taxa-
tion Enquiry. Commission. There are
Jnany people in this country, especial-
ly the ex-rulers. who possess much
wealth today. Only a few days ago.
we saw in the papers that the Nizam
cf Hyderabad is having Rs. 200 crores
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as personal property. I am asking the
A hon. Finance Minister whether in this
welfare State persons should be allow-
ed to accumulate wealth to that
extent. Government has to come for-—
ward and I am sure this Hcuse will
give all the assistance if we take this-.
amount and utilise it for the purpose-
of development; for I think it is ap- -
propriate, Raje Niti or Raja Dharma
to take taxes from the rich for the -
sake of the pcor. There are many -
people who are earning more than a .
lakh of rupees. Why should we no%.
take that amount? I am not going to-
say that that amount shculd not be-
repaid, though some may say that it
should not be repaid at gll. But when
persons have amassed wealth to the -
tune of Rs. 200 crores. we can certain--
1y take at ‘least 2 sum of Rs. 190
crores and we can certainly give themx:
bonds.

After all, what has been done i
Uttar Pradesh? When the zamindani
abolition wag resorted to., they did nct..
give cash; they gave bonds for 20°
years. 30 years and so on. Why
should not we take that money whichr
is accumulated with the rich people -
and give them bonds and use this-:
money for the development of this -
country? I think Government
should pay attention to this.

I would now refer to one or {(wo-
matters in connection with planning.
This House certainly will approve of
the very great work that has been
done by the Planning Commission. It
gives us a right direction, or sufficient
material, as to how we should plan
the development of our country. In
this particular connection, I should
make mention of the ccmmunity pro-
jects which appeal to me more than
anything else because if we go to the
interior villages it is not so much
these big projects like DV.C. or-
Bhakra-Nangal that attract cur people
but it is the smaller schemes that
attract them, because the villager -
wants 3 dam here or a road there and
that is how, he thinks, the country’
improves. I think this could be done-
only by the community projects-
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-.scheme which, if it is taken in the
right spirit, would be a panacea fcr
- improving the village conditions.

I learn that in the second Five Year
. Plan, the method of planning would
be somewhat reverse, that is, planning
from below. That is certainly a very
. 8cod idea. I think that the Planning
~Commission should set its mind on that
method and evolve a Plan as to how
best we can develop from the village
level because only then we can im-
-Pprove the conditions of the masses.

In this connection, I would submit
that there are at present certain de-
fects in the working of the Com-
munity Projects Administration.
- Wherever we have found the cfficers

..and men enthusiastic about it, they
are working very well. I say,—it is
not a matter of exaggeration or
praise to my State—that in my State

.-0of Coorg, the community prcjects
work very well and they have certain-
ly drawn great enthusiasm from the
masses and they have done really

- wonderful work. What I observed is
- that it is mainly due to the cflicers

- who are at the helm of affairs; and if
we put in men who could do this job
-properly, 1 think that would help the

~ people a great deal and improve the
state c¢f the masses. I hope that this

- matter will be attended to.

At present what happens is this. In
-amost of the districts, the District
~Collectors are in charge of the Plan.
~They are saddled with a number of
..other works so much sc they are not
-able to attend to this work. I would
- take this opportunity to make a
~strong appeal to the hon. Finance

Minister, who is also a member of the
“ Planning Commission, to take this
into consideration and see that at the
.ddistrict level, members of the legisla-
—ture and Members of Parliament are
-.co-opted as members in the Advisory
-«Councils so that from time to time
-their advice could be taken to work
.out these ccmmunity projects.
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I should also state that the com-
munity projects are worked with the
idea of co-ordinating in due course
their work with "the regular depart-
ment’s wcrk that exists now. That
experiment we are trying in our own
small ‘State of Coorg and we have
succeeded to a large extent. Ovr re-
gular administration must become
part of the community vrojects ad-
ministraticn so that during the period
of the plan, before the community
project period is over, the project
administration itself becomes part of
the regular administration sc that
work can go on smoothly.

So far as agriculture is concerned,
I have already stated in the beginning
of my speech that more attention
shculd be given to minor irrigation
schemes. I am alive to the fact that
the Government are anxious to give
attention to such schemes and they
have been doing their best but I still
feel that the work is not sufficient.
Every State must be made to under-
stand that it is only thrcugh  these
minor irrigation schemes and works
that agriculture could be improved
and agricultural production can be
increased.

The hon. Finance Minister said that
the production cf last yvear was very
good. I do not think that we can be
complacent on that because ] think
that mostly on acccunt of the favour-
able monsoon, production was good.
We cannot take it fcr granted that on
account of the improved system of
cultivation or on account of there
being an increase in the area, produc-
tion has gone up. The State Govern-
ments have not, unfortunately, given
attention to another thing. We find
in the Plan that all the waste lands
must be surveyed and brought under
cultivation as early as pcssible but I
find to my grief that many of the
States have not even surveyed the
area of the waste lands which are to
be brought under cultivation. I think
it is a regrettable factor: it is a matier
which the Planning Commissiea
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should take note of and take early
. steps.

I should also state that the means
.of communication must be attended
to because, as I said in the beginning,
nothing appeals to the ‘villager as
these small amenities. It is absolute-
ly necessary and we should also see
“that medical help is made available to
him and then only we can improve
his. lot.

So far ag cottage industries are
. concerned, more is spoken about them
than what is really done. I feel that
a real survey of the cottage industries
has not been taken up so far and a
real 1mpetus has not been given. This
is one of the matters which should
be taken note of by the hon. Finance
“Minister.

I will be failing in my duty if I
~slo not refer to the new taxation
proposals. I fully approve of the
proposals that have been made, for
.more reasons than one. According
‘to me—I may be wrong—all these
commodities, except cement which
-probably may be an exception, like
betelnuts, artificial silk and even
‘leather goods, are luxuries. (Inter-
-ruptions). There is nothing wrong;
they are a matter of luxury because
ir my view chewing betelnut is not a
-wecessity for human beings when
hundreds of people do not even get
‘food. (Interruptions).

Shri C. D. Pande: That way cloth is
‘ot a necessity.

Mr. Deputy-Speaker: Order, order.
‘Let there be no talk across the bench-
«es.

Shri N. Somana: I think it is a
Juxury. So far as washing soap is
concerned—unfortunately our old
hon. Member, Shri Tandon is not
here—he would have certainly agreed
~with me that it is not a necessity.

Mr. Deputy-Speaker: Then prohibi-
=#ion is the proper thing.
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Shri N. Somana: So far as the im-
port duty on betelnuts is concerned, I
was pained to hear my friend Shri
Upadhyay saying that mnothing is
necessary for growing arecanut. I
am sorry he hag not known what
arecanut cultivation is. It is a very
hard cultivation and it yields only
after seven years. after‘ considerable
manuring and digging. And it is only
after ten years that it begins to give
a regular crop. It ig a hard industry
and there is absolutely no reason why
we should grudge or feel sorry that
some extra income is given to the
grower by means of the imposition of
import duty on betelnut. I have
received many communications from
the areca growers that the price has
not gone up, Mbecause after the
announcement by the Finance Minister
of the imposition of this import duty
the Ministry of Commerce has libera-
lised the import of arecanut to a large
extent and arecanut is pouring into
the country, and there is an appre-
ciable change in the markets where
areca is grown.

In regard to ceiling of private pro-
perty, which I thought was an essenti-
al matter for the growth of our econo-
my and also. in view of our idea
of a welfare state., no State has so
far taken any serious step. It has
been definitely laid down in the Plan.
Unless the Government at the Centre
takes serious steps to ask every State
to implement this I do not think there
could be any ceiling. Because I fe€l
every State is quite shy to introduce
this measure and some pressure is
necessary from the Central Govern-
ment for that purpose.

Lastly, I have to say a word on the
question of the coffee industry. I
come from an area where coffee is
grown, and I learn on good authority
that a very large quantity of coffee is
lying waste. The average annual
consumption of coffee in India is
about 22,000 tons. But the Coffes
Board has a stock of 38,000 tong now.
Very lately the Government of India
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has allowed the export of 1,000 tons
of coffee. Only three days back I saw.
in the Hindu that there is a world
scarcity of coffee because Brazil has
completely failed on account of
various reasons and American house-
wives are rushing to purchase coffee at
any cost, wl;ile in England it is selling
at more than Rs. 500 per cwt. It is a
case where the extra coffee should
immediately be allowed to be export-
ed. I am sorry the Minister for
Commerce and Industry is not here.
I make an appeal to him through the
Finance Minister to releax the
measures and to see that at least 5,000
tons of coffee is allowed to be export-
ed immediately. This will give some
income to the Government also. As
hon. Members are aware, Rs. 62-8-0

per cwt. is the export duty on coffee.
On the whole....

Mr. Deputy-Speaker: I have already
rung the bell. Hon. Members cannot
go on. They must finish one minute
earlier, at least at the appointed
time. Mr. More.

Shri S. 8. More (Sholapur): Sir, I
have tried to read the Budget, but I
will very frankly confess that as far
as the figures are concerned I am ab-
solutely blank. When the Budget was
presented the Finance Minister was
running temperature. But after the
Budget papers were supplied to us we
started developing headaches. And it
is quite natural. The Finance Minis-
ter does not take into consideration
the level of understanding of the
majority of the Members here and I
believe wilfully—I won’t say wicked-
ly—he loads us with a such a volume
of figures that when we proceed to
criticise his budget we are found to
be absolutely wanting.

But in spite of that fact I am try-
ing to react to this Budget in a lay-
man’s manner. Barring Mr. Pande
and Mr. Gadgil, most of the Members
who spoke from the Congress side
have praised in very fulsome terms
the performance of the Finance Minis-
ter. I was wondering all along what
js there in this Budget to merit such
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fulsome praises. But then 1 knew
that there are some habitual ad-
mirers in this House who admire-
whatever is done by the TFinance
Minister because they believe that,.
like the king, the Finance Minister
cannot do any wrong to the economy
of this country. I was reminded of a
junior lawyer. He was engaged by a
habitual offender to defend him in a.
particular case. And this junior law-
yer in his enthusiasm, possibly with--
out substantial fees but out to ac-
quire experience, made an address to
the jury. He said: well, members of’
the jury, here you have before you
in the dock the finest specimen of’
humanity, his innocence is beyond a
shadow of doubt. And he went on in
that strain. After he had concluded
the jury retired. Then he went to:
his client and asked him: how did
you like my performance? To that
the client said : sure, I did like your-
performance, but who was the gentle-
man that you were describing so elo-
quently? Because he knew, as a habi-
tual offender, that all the terms used:
by the lawyer could not be appli-
cable to him! The same predicament.
I find ...

Shri A. M. Thomas
Is the incident of
interest?

(Ernakulam):
autobiographical’

Shri S. S. Mere: Those who have:
some practice at the Bar cannot help-
going through this phase at the:
beginning of their professional career.
1 do not know whether Mr. Thomas:
has passed through that stage. He-
might still be at the threshold of his:
legal practice.

I wanted to say that even the:
Finance Minister, clever economist as:
he is, will be shocked by the Budget.
What is there in the Budget that
would create some enthusiasm in the-
common man? I do not want to re-
peat; the time at my disposal is not
very long; but I would underline most
of the remarks which Mr. Gadgil and
Mr. Pande made on the floor of this:
House. I want to raise one voice. I
want to say that this Budget is a C.D.D.
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budget. It is a C.D.D. budget in
more than one sense. It is moved
by Shri C. D. Deshmukh and there-
fore it is a C.D.D. budget. But it al-
so represents the type of the ad-
ministration. the things that are go-
ing to come, and in that sense also
it is a C.D.D. budget. “C"” will bring
in crisis and corruption, “D” depres-
sion and destitution. and the last
“D” is for deficit. My submission is
that there are many classes which
are touched on the vital parts, but
possibly the rich people the 1least
touched. But I won’t harp on that
strain. I would ask the Finance Minis-
ter what he has done for relieving un-
employment in the rural areas. He
says in his Budget speech that things
are returning to normality. In para-
graph 3 he says:

“Like other countries India has
been going through a process of
return to more normal conditions
after the war......... The return
to ‘normality’ commenced in 1952
and continued during 1953.”

Possibly, as a member of the I.C.S.. he
has some personal knowledge of the
administration under the British, The
normal conditions in this country, as
far as the large masses of the people
are concerned. are starvation, semi-
starvation. destitution, disease and
finally, death. These are the normai
features of our economy. The Con-
gress during its long struggle for exis-
tence, its long national struggle zgainst.
the British., has been condemning all
these. Well, these are the features of
your economy which you have intro-
duced here. What are you doing to
get rid of these ugly features? If In-
dia is going to return to normality, it
means that whatever surplus funds
are in the coffers of the people, what-
ever surplus funds are in the hands of
the middle class people, they will all
disappear, and starvation. struggle for
living, disease and all those things
left behind by the British people will
invade the country.

As far as unemployment in the rural
area is concerned, the Finance Minis-
ter is not prepared to take even a

26 P.S.D.
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minute’s notice of it. He has referred
to the unemployment in this country
and when he refers to unemployment,
I believe he confines his attention to
the urban employment, to the un-
employment problem of the educated
class. On page 4 in paragraph 8 of his
speech, he has made certain references.
In order to illustrate the gravity of
unemployment prevailing in this coun-
try, he has also given certain figures
of those who register themselves at
the employment exchanges. But, what
happens to the unemployed in the
rural areas? They are illiterate, dis-
organised and they do not know where
to register themselves. Superstitious
belief and fatalism have gripped them
and they suffer in silence. Illiteracy
has its permanent seal on their closed
lips and they cannot grumble or com-
plain. What is to happen to their
unemployment? The gravity of un-
employment has been emphasised by
one of those persons whose words we
respect and who is in charge of the
Planning Commission. I refer to the
latest issue of Kurukshetra in which
the Deputy Chairman of the Planning
Commission, Shri V. T. Krishnama-
chari has given a short article. This
is what he says:

“The basic problems of rural
India are the enormous volume
of unemployment and under-em-
ployment that exists in agricul-
ture and its extremely low pro-
ductivity.”

Then he gives certain figures show-
ing how progressively the cultivated
area, the double-crop area and the
irrigated area, due to the rise in
population, have been decreasing.
After referring to these figures which
have been given in the Census Re-
port, he says:

“The facts set out above dis-
close the colossal volume of the
unemployment and under-em-
ployment among the large pro-
portions of the population in
rural India, resulting in extreme-
ly low standards of living.™

And he is further pleased to call this
as the most deep-seated evil in our
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economy. In spite of all this Sir there
is hardly any substantial reference or
any substantial allotment in order to
relieve the unemployment problem
prevailing in the rural area, in the
Budget. I have cared to see that there
is some reference in the Explana-
tory Memorandum on the Budget of
the Central Government, on page 77.
Cottage and village industries are sup-
posed to be the industries which -shall
relieve the growing unemployment in
the rural areas. This is a very com-
placent statement of the Finance
Department. The central object of
the programme is to secure fullest
development of these industries and
thus to solve the problem of un-
employment, and some unemploy-
ment in rural area. Now. Sir, about
69 per cent. of our population is liv-
ing on agriculture. As the Census Re-
port has stated, out of these 69 per
cent.,—something like 249 million
people,—147 million people are liv-
ing as non-earning dependents, which
means that they are also unemploy-
ed. I should like to ask the Finance
Minister in all humility as to what
concrete steps he proposes to .take in
order to give immediate relief to. these
large masses of the people who hap-
pen to be the backbone of our coun-
try. The educated few, Sir, from
platforms, through the Press and
through other sources, can stress the
point of unemployment. They can
clamour and those who clamour al-
ways get something. But, as I
have already said, the unemploy-
ed people in the rural areas are the
real sufferers. They have not got
the voice which can reach the ears
of the Finance Minister. Therefore,
I very humbly request him to give
very urgent attention to this matter.
Ignoring this matter for a long time
is ignoring the existence of a mine of
dynamite which is going to explode
any day. We say that it is the Com-
“munists who will stage a revolution
in this country. But, all the pre-
requisites necessary for a revolution
shall be supplied to them by the
Finance - Minister and his mixed
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economy. Unless he takes imme-
diate steps and do something to set
right the economy of the country,
something worse may happen; that is
my foreboding.

Then, Sir, in the short time at my
disposal I want to refer to other pro-
blems. I have cared to read the re-
ports of the Estimates Committee and
the reports of the Public Accounts
Committee. It is very unfortunate
that the valuable reports of the Esti-
mates Committee and the Public Ac-
counts Committee are not placed for
discussion on the floor of the House,
and the rich mine of information and
the caustic penetrating criticismns made
therein, go unnoticed by the majority
of Members of this House. I would
rather request you,—you happen to
be the Chairman of the Estimates
Committee,—to introduce a conven-
tion, if not by a rule at least by
practice, that the reports of these
Committees which are supposed to be
the watch-dogs of this House on the
Treasury, the moment they are intro-
duced or submitted to the House,
shall form the basis of a full stage
discussion. Unfortunately, Sir, I have
read those reports and I find that
there is excess expenditure over the
budgeted grant. There are savings
over the budgeted grant and these
savings are not surrendered in pro-
‘per time. I cannot quote all those
things in details, but the criticism is
there that there is corruption, in-
efficiency, and with all that there is
overstaffing. We have stopped our
“grow more food” policy and we are
now growing more officers. When-
ever there is a complaint, Govern-
ment at once propose the appoint-
ment of a committee for the purpose
of going into the allegations. In
creating these special committees
Government again appoint a host of
officials and thus give free scope to
the play of nepotism, favouritism and
even corruption. What happens to
these officers? Whenever the Public
Accounts Committee points out any
defect or negligence on the part of
any officer, the Department always
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‘tries to white-wash the conduct of the
officer and he eseapes scot-free. Un-
fortunately, the time at my disposal
does not permit me to gquote some of
the passages from these reports. I
would also request the Finance Minis-
ter to see that this parliamentary
control, the control of this House on
the Treasury is made more effective,
“the budgeting is done more scienti-
fically, all anticipations are done cor-
rectly and there ar: no cases in the
future budget where he will have to
say: “We made the provision for a
particular job, but the job could not
be undertaken because the supply
<ound not be had, orders could not be
wlaced, or necessary preparation was
not there.”

Before I conclude, I want to say
something about the America-Pakis-
tan Pact. I fully realise that there is a
grave danger to the country. In spite
of our differences with Panditji,—
there are so many differences of vital
importance as far as the internal ad-
ministration of his raj is concerned,—
-on the issue of the proposed threat
to our country, to the security and
independence of our country, Ispeak
not only for myself, but for every
single Member who had the mis-
fortune to sit in opposition to the
Congress, we do whole-heartedly sup-
port whatever Panditji suggests in
order to ward off this great danger.
America is out for imperial purposes.
America does not want Shri Jawahar-
1lal Nehru who is championing the
«<ause of the enslaved races of Asia.
America does not like Shri Jawahar-
1al Nehru remaining aloof from their
‘power bloc. This is a sort of pres-
sure tactics. They want to coerce
‘Shri Jawaharlal Nehru into a parti-
«cular course of action. I need not
say much about Pakistan. The peo-
ple are already revolting against their
‘feudal and reactionary rulers as will
be seen from the results of the elec-
‘tions in East Bengal. We find that
the people are already revolting. We
should support, not openly, but with
mental blessings all such revolts of
the people against their autocratic
Tulers. I cannot share the views of
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those who want to start a sort of war
hysteria in this country. My hon.
friend Shri V. G. Deshpande, my
esteemed friend Shri N. C. Chatterjee
and my esteemed friend Dr. N. B.
Khare spoke something about in-
creasing our defences. Is it possible
to increase the amount that is allotted
for Defence? What do we possess?
Look at the cost of modern weapons;
look at the large quantity of moderm
weapons. I do not think our one
year’s budget amount of Rs. 467
crores would be sufficient to purchase
even a dozen good destroyers and sub-
marines or good fighting planes of the
MG type which have played such a
wonderful part in the Korean war,
We cannot afford to go in recklessly
in a hysterical manner to increase our
expenditure on Defence. Does that
mean that we should sit with folded
hands? To say that we ought to in-
crease the expenditure on Defence is
a cruel counsel of despair. But, to
say that we will sit with folded hands,
nothing wrong will happen to our
country, is to suffer under the worst
delusion. What has to be done?
Shri V. G. Deshpande made one sug-
gestion that we should train our
vouth. I do say that we should traim
our youth and give them military train-
ing, not for the purpose of destruc-
tion, but for the purpose of under-
taking constructive work in a disci-
plined manner in this country. Gene-
ral Eisenhower in his message to the
Congress said that we must streng-
then ourselves economically, and that
economic preparedness is much more
valuable than military preparedness.
His words were quoted in the com-
munique which was issued after the
Finance Minister’s Conference at
Sydney. I stand by that sort of
declaration. :

Ours is a poor country. Ours is
a vast country. We have limitless
man power. But, as far as finances
are concerned, we are poorer tham
church mice and we cannot afford te
spend larger amounts and enter am
armaments race. Once a race for
armaments starts, you go on running,
running till you stop and vomit blood.

~
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1 say, let usbe prepared morally, let
us be prepared in a disciplined man-
ner. The army marches on its belly.
1f there is the slightest danger to this
country, it is the youth, the peasan-
try, the workers who will be fighting
for the freedom of this country and
not those who are seeking permits and
licences at the door of the Finance
Minister or the Commerce Minister.
Let the people be fed properly, those
who are our future fighters. I would
like the Finance Minister and the
Defence Minister to look upon every
village as a pote_ntial barrack and see
that happiness and contentment pre-
vails there.

Shri A. Ghosh (Burdwan): I rise to
appreciate the Budget presented by
Shri C. D. Deshmukh as a habitual
admirer. The intelligence which has
prompted some of the friends on the
other side to be habitual abusers, has
prompted me to become a habitual
admirer. I admire him for present-
ing the Budget now before us.

We find that during these four years
he has made such landmarks in in-
creasing the expenditure on nation-
building and welfare services. The
expenditure on nation-building and
welfare services have been increased
several times almost under all heads.
For those who are very eager to com-
pare the progress made in this coun-
try with other countries like China,
1 would just indicate a few figures:

Education: In 1950-51, it was
Rs. 3.2 crores. In 1954-55.it
js Rs. 12.8 crores, that is an
increase of 300 per cent.

Scientific departments: In 1850-51
it was Rs. 4.3 crores; in 1954-
55, it is Rs. 8.7 crores, that
is an increase of 102 per cent.

Medical and Public health: In
1950-51 it was Rs. 2-00 crores;
it is now Rs. 3.9 crores, that
is an increase of 95 per cent.

Agriculture: In 1950-51 it was
Rs. 2.3 crores; now it is Rs.
5 crores, that is an increase
of 117 per cent.
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Industries: In 1950-51 it was Rs.
6.5 crores; now it is Rs. 13.9
crores, that is an increase of
113 per cent.

Welfare of Tribal people: In
1950-51 it was Rs. 1.6 crores;
today it is Rs. 4.4 crores,
that is an increase of 196 per
cent.

We should not forget that we:
began from a scratch. After we-
achieved independence, we started
with a liability. An under-developed
country like India should turn to-
deficit financing. When a country’
declares war, it resorts to deficit
financing. We have also declared
war against poverty and lethargy and
for the development and progress of
the country. We therefore should not
criticise  deficit financing. But. we
should be very careful about our ex-
pressions and sentiments. I congratu-
late the Finance Minister on the way
in which he has talked of deficit
financing.

I must point out that out of Rs.
2200 crores which was the Budget by
Planning Commission for five years,
a little less than Rs. 1,000 crores have
been spent. That is a creditable thing.
and 1 appreciate the Finance Minis-
ter, as a habitual admirer. In this
connection, I would like to refer to
one thing. We have to consider the
Budget from the ideal of a welfare
State, and how far we have been
able to proceed with nation-building.
activities. Speaking about the State-
from which I come, I must first refer-
to the refugee problem. For the-
freedom of India, India was partition-
ed and Bengal was partitioned. If
you look at the map of West Bengal,.
you will find that it is divided into:
three portions. The Radcliffe Award
created the new West Bengal State-
which had no connection or communi-
cation between the headquarters and.
the other two portions. Three portions
of Bengal are now styled as
West Bengal. There is no link
with the headquarters and bet-
ween the three northern  districts:
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and the central districts. It is very
difficult to rush any relief if that is
required and rush any articles that
.are required for administrative pur-
poses. A Government which cannot

send relief and supply and which has-

no direct communication with other
portions of the state, cannot function
properly. I wish to draw the atten-
tion of the Finance Minister to this
vital necessity of West Bengal. Near
about 3} million people have come
-to West Bengal from East Bengal.
Our migration is a different one; it
is unlike that of Punjab. In West
Bengal, it was a single-way traffic.
Near about 35 lakhs of people have
-come and only about 1} lakh people
have migrated from West Bengal.
I want to emphasise here that the
State of West Bengal has not the
capacity to accommodate them, nor
the capacity to finance them—to give
them financial stabilisation. The
Central Government should give top
priority for the early settlement of
the refugee problem and should try
their level best for the rehabilitation
of the downtrodden, frustrated
human beings, those who have left
their homes for the independence
.and freedom of India.

In this connection, Sir, I want to
draw your attention to the fact that
the port of Calcutta which contri-
butes 50 per cent. of export revenue
and 30 per cent. of import revenue
to the Central Exchequer is facing a
serious crisis. The river Hooghly
does not get any overflow supply of
water from the river Ganga; it has
become more or less a tidal channel.
If we want to save the port of Cal-
cutta, if we want to help the West
Bengal State, a barrage is required
over the river Ganga in the . Dis-
trict of Murshidabad near Farakka.
The barrage will enable the West
Bengal Government to have direct
link with the northern districts as
well as the central districts. With
this barrage also, we will get suffi-
cient supply of water—a perennial
supply from the Ganga—which will
enable us to keep the port of Cal-
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without the fear of
silting up. If we look at the map
of West Bengal, we will find that
we have 0" go to the northern dis-
tricts from the headguarters either
through Pakistan or through a sis-
ter State, the attitude of whose au-
thorities is detrimental to the great
ideal envisaged by the great party
which is responsible for the ad-
ministration. Bengal is hated by
them; the Bengali language is hated by
them; they hate any assistance to our
State. 1 draw the attention of the
Central Government and of the
Finance Minister and request them
to give top priority for the Ganga
Barrage scheme to enable the Gov-
ernment of West Bengal to have
direct connection with other por-
tions of West Bengal.

We have heard criticism about the
Damodar Valley and other projects.
I request the critics to go and see
Damodar Valley, Chittaranjan, Sindri
and other project and then
come and criticise. We should not
forget our past legacy. A country
of 36 crores of people which had to
indent for locomotives, which had
to indent for every material, machine
parts—everything—should not talk
about development within seven
years. We must study these things.
The Finance Minister is being faced
on the one side with the colossal
ignorance of the educated masses
and on the other side, with the
colossal lethargy of the uneducated
masses. Under the circumstances, I
congratulate the Finance Minister on
his very bold piloting of the Budget
this year.

Shri Mohiuddin (Hyderabad City):
Sir, the Finance Minister’s proposal
to incur deficit financing to the ex-
tent of Rs. 250 crores next year has
caused a little consternation to some
of our friends. Dr. Xrishnaswami
spoke of controls as of primary im-
portance. The Deputy Leader of
the Communist Party compared it to
a hippopotamus and was afraid that
if the guest came to the party, there
would be nothing left for the host
to eat. '

cutta intact
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Sir, the Finance Minister has said
that during the last two years there
has already been deficit financing to
the extent of Rs. 230 to 240 crores.
What has been the effect so far of
deficit financing to the tune of Rs.
230—240 crores on the economy of
the country? Voices have raised
that prices have increased. As a
matter of fact, prices are just steady
round about 395 which is the index
number of wholesale prices. Prices
have not shown any tendency to rise
in a way that they cannot be con-
trolled. Now, the Planning Com-
mission and the Finance Minister
have given the definition of deficit
financing in the following terms:

“Deficit financing arises from
an excess of Government ex-
penditure over receipts from the
public. Such an excess financ-
ed by drawing wupon cash
balances or by borrowing from
the Reserve Bank would have
the effect of expanding the
money supply held by the pub-
lic”.

The increase of money supply with
the public has been laid down as
the most important criterion in re-
gard to deficit financing. Now, we
may examine the figures, whether
there has been an increase in money
supply with the public during the
last three years we find that as com-
pared with 1851, there was, of
course, a sudden fall of money sup-
ply with the public in 1952, of over
Rs. 150 crores. Since 1952, the rise
in the money supply has been negli-
gible. We have been given figures
in one of the progress reports of the
Planning Commission regarding
money supply in 1952 and 1953. In
1952, it was Rs. 1805 crores and in

1953—this refers to the month
of March—it was Rs. 1851
crores. On February 26, 1954,—
I have worked out the figure—it

came to Rs. 1845 crores. There is an
jncrease of only about Rs. 5 crores
at the end of 1953 as compared to
end of 1952. This is a negligible in-
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crease. The increase should have
been much higher in order to meet
the demands caused by increased
production in the agricultural and
industrial sectors.

1 think that deficit financing is
being managed too well and there is
no danger that if deficit finance to
the extent of Rs. 250 crores is in-
curred, there will be any inflationary
spiral. But I would like to draw
the attention of the Finance Minis-
ter to one important factor and that
is, that there is a continuous rise in
the short-term money rates. Im
1948, of course when the money sup-
ply was considerably larger, the
short-term money rate average was
1/2 per cent. In 1952, it went up to
2-1/32 per cent. In 1953, it was 2
per cent. In January 1954, it is
2-7/8 per cent. Similarly, the rate
of interest for Treasury Bills has
gone up considerably. During last
year, it was Rs. 2/8/- and now, dur-
ing the last week, it has gone up
to Rs. 2/11/-. Now, the Finance
Minister, of course, has devised
the method of borrowing money
from the Reserve Bank on the
*pasis of Treasury Bills. The
Treasury Bills on which money is
created do not affect the money sup-
ply in the market which is avail-
able for commerce and industry, but
at the same time I do think that
the heavy drafts on the short-term
market by ordinary issue of Trea-
sury bills are increasing the rate of
interest Jor short term supply. I
would suggest that the alternative
method of borrowing money
on the |Dbasis of ad hoc securi-
ties pledged with the Reserve Bank
of India for a period suitably adjusted
to Rs. 2/8 or Rs. 2/12 interest should
be explored and examined.

5 P.M.

General Budget

The Planning Commission had made
it clear, when they presented their
report to Parliament, that the first
Five Year Plan would only initiate
a process of economic development.
In the third or fourth year of the
Plan, it is expected by some that
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the miracle should have been per-
formed and that every economic
evil should have been absolutely
eradicated. That is an unjustified
expectation.

Mr. More has referred to the fact
that there is no proposal in the
Budget for the relief of the wun-
employed in the rural areas. I am
really surprised at his criticism be-
cause a very large part—I cannot
say how much, but over 80 per
cent.—of the money for development
purposes is spent in the rural areas
and it is adding to the employment
of those who are either unemployed
or under-employed. Increased irri-
gation means that instead of the
agricultural labourers or the small
cultivators being employed or hav-
ing work only for three or four
months in the year, they will now
have, under the irrigation system,
work for 8 to 9 or even 10 months in
the year. The criticism that not a
single word has been spoken or no
money has been provided for the re-
lief of the under-employed or the
unemployed is rather irresponsible.
As I said, the Five Year Plan was
meant to initiate a process and I
hope this proposal of incurring Rs.
250 crores of deficit financing in the
next year and Rs. 500 to Rs. 600
crores for the whole of the Plan
period will help us in breaking the
vicious circle that we are passing
through. The vicious circle is that
our population is increasing by 14
per cent per annum, while our sav-
ings are only 5 to 6 per cent. This
saving of 5 to 6 per cent. per annum
is just enough to keep our standard
of living where they are. I hope that
by means of deficit financing, we will
be able to break through the vicious
circle and pass on to brighter days.

I wish to draw the attention of the
Finance Minister to one important
lacuna in the development plans.
I wish to take this occasion, special-
1y because the Finance Minister has
said in the other House that he ex-
pects that by the end of the five
yvear period at least 90 per cent. of
the Plan will be completely fulfilled.
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It means that a surplus will be left
over from the total provided for the
Plan. The lacuna that I was poin-
ting out was in respect of agricultural
development in those areas which
are commanded by large irrigation
projects 1 am referring, for example,
to the Tungabhadra project. The
Tungabhadra dam was practically
completed last year and it is re-
ported that by June this year it will
be fully ready and the water will
accumulate. The problem of develop-
ing the area commanded Dby the
Tungabhadra project is still to be
thought of. The whole area is under
dry cultivation and, according to
estimates, 43 lakh areas under the
dam will have to be converted to
wet cultivation. The minimum
financial estimate required for
developing this area is about Rs.
300 to 400 per acre. At this rate,
the total amount that will be re-
quired for developing these 4 or 43
lakhs of acres under the Tunga-
bhadra will be about Rs. 15 crores.
Of course, the Hyderabad Govern-
ment has not got the resources and
I suggest to the Minister for Plan-
ning and Irrigation that he should
examine this aspect of the question
and take necessary action for the
quick development of the area, be-
cause as the water is already avail-
able there, the lack of use of that
water means the loss of increased
production of wheat, cotton and other
agricultural produce.

I wish to draw your attention to’
another aspect, and that is, the in-
dustrial undertakings under the
Ministry of Production. In the 1953-
54 ‘udget, there was a provision for
Rs 3,45,95,000 while in the revised
estimates it is Rs. 1,03,20,000. We
have not got any information as to
why this budgeted amount could not
be spent. Now, in the budget for
1954-55, the amount provided is Rs.
14,43,79,000. There 'is a rapid in-
crease in the amount that we have
provided for Government indus-
trial undertakings but the informa-
tion about industrial undertakings is
very meagre. The summary that was
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circulated by the Ministry of Pro-
duction mentions that Sindri made a
profit of Rs. 271 lakhs in the year
ending March, 1953. I looked up the
balance sheet, which is, fortunately,
placed in the Library, and I find that
the total capital expenditure on the
Sindri factory was Rs. 24,50 lakhs
and the development expenditure is
reported to be Rs. 113 lakhs, which
comes to about 5 to 6 per cent. The
development expenditure, which is
commercially called the preliminary
expenses, of Rs. 113 lakhs is, I think,
rather high. It means that we are
over-capitalising our industries.
Similarly, we want information re-
garding the machine tool and other
industries that we are establishing.
I suggest that the Ministry of Pro-
duction '/may kindly see that complete
information is supplied, so that we
can see whether any progress has
been made or what was the reason
for the lack of progress.

My last point is this, Shrimati
Sucheta Kripalani the other day, re-
ferring to the capacity of the soap
industry, said that out of the total
production capacity of 1,94,000 tons,
the capacity of the British Firms was
about 60,000 tons and only those
factories were working to full capa-
city.

The other important industry that
we have in India is the vanaspati in-
dustry. It is reported that the total
capacity of wvenaspati factories is
3,560,000 tons, and out of that,
‘foreign-owned companies are pro-
ducing up to 80 per cent. or 90 per
cent of their capacity, whereas In-
dian factories are producing only up
to 50 per cent of their capacity. I
also understand that nine Indian
firms with a capacity of 47,000 tons
have been closed.

So, the important point is: how is
it that the foreign-owned concerns
are working to their full capacity
and Indian concerns are not able to
work even up to 50 per cent. of
their capacity? I hope that the Minis-
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try of Commerce and Industry will
examine that problem.

Shri Khardekar (Kolhapur cum
Satara): It is a fact that place,
environment and atmosphere have
an effect on human beings. For the
last four years, I have been living
and working in a village and I feel
rather a villager than a townsman,
and my approach to this Budget will
be from the point of view of a vil-
lager, simple, unsophisticated, heal-
thy having a sense of justice.

I was very glad to hear towards
the end of the Finance Minister's
speech when he said that the face of
the country is changing and chang-
ing rapidly for the better. 1 hope
that this face becomes very charm-
ing—almost beautiful. Who would
not like to have the mother beauti-
ful? It would mean that the children
would be lovely. But, as a matter
of fact, I find that on the fair face
of this country, Mother India, there
are many black spots and they are
by no means beauty spots. They are
very ugly spots in the form of back-
ward classes and Scheduled Castes.

Mr. Deputy-Speaker: Mr. Raja-
bhoj looks beautiful.

Shri Khardekar: Unless these
black spots are removed, I am afraid
there is no hope for this country. So,
I wish to speak about the Budget and
the Five Year Plan in relation to the
backward classes in general and the
Scheduled Castes in particular.

The greatness of a country does
not lie in the extent of its territory
nor in the number of individuals
who occupy that country, but in the
quality and greatness of the indivi-
duals. The Five Year Plan rightly
aims at the all-round development of
the citizens, but unless this all-round
development applies to all citizens,
we can hardly develop proper citi-
zens. You will agree with me, Sir,
that more than a quarter of our
population, apart from being ill
developed, is almost in a sub-human
condition. The Constitution aims at
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equality and justice-—social and
economic. But this aim seems to me
to be far too high. Considering the
way we are going, I do not know
whether we will reach it at all, un-
less we change our ways very much.

Looking at the Budget and the Five
Year Plan, I feel rather despondent.
In all, about Rs. 45 crores are to be
spent on these people—several mil-
lions of them. We see no sense of
urgency whatever. In the Budget
speech, it was stated that the amount
that was to be spent last year has
not been spent in full. I personally
think that this problem must be
dealt with almost on a war basis.
“These are days when there is so much
an atmosphere of that kind. We
must declare a war against this so-
cial disease in the body-social.

The Scheduled Castes and Sche-
duled Tribes have been given cer-
tain facilities and concessions for
tan years. Ten years will be over
very soon, and looking at the speed
with which we are progressing, we
seem to beat even the snail in slow-
ness. At the rate at which we are
going, I do not think that even in a
hundred years we can reach that
standard when the Scheduled Castes
and Scheduled Tribes can come up
to the level of other citizens.

I am glad to see that some Rs. 72
lakhs have been given to the re-
fugees for their rehabilitation. My
point is that there are two kinds of
refugees in this country: recent
refugees and permanent refugees.
The recent refugees have, of
course, to be rehabilitated, be-
cause on their sacrifice our friends
are sitting on the Treasury Benches,
but the permanent refugees have got
to be if I may say so—*“habilitated”.
1 do not know, Sir, if you have stay-
ed in a cottage of a Scheduled Caste
person. I have. It is a small shed.
It cannot be called even a hut. Its
size is about 20 ft. x 10 ft. About a
dozen human beings and about half
a dozen animals are huddled up to-
gether. The condition is very shock-
ing.
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We find that everywhere in India
the Asoka Chakra and the Sarnath
lions of Asoka are used as national
emblem. Why not go a little further?
Have a little bit of the sense of jus-
tice, of the zeal for reform, of Asoka,
and go a little further. You know,
Asoka had a separate Ministry for
the aborigines. 1 recommend to the
Government that they ought to have
a separate Ministry for the Schedul-
ed Castes and Scheduled Tribes, be-
cause we are not in a position to
understand their mind and their
difficulties. The wearer alone knows
where the shoe pinches, and that is
the essence of democracy.

Very often, we in this House are
very much irritated when Shri Raja-
bhoj says something. We do not
understand his mind, and what real-
ly troubles him and the other Sche-
duled Caste hon. Members. For
generations, we have starved them;
we have insulted them; we have
humiliated them. If now they want
to kick a bit, I think we ought to be
just, and try to understand. We
should try to be just before we affect
to be generous. I suggest that we
should really have a sort of tax on
the higher castes—the Brahmins, the
Kshatriyas and so on, of course in-
cluding myself. We must wash off
our sins which have been . there for
a long time. Unless we do something
in this exciting manner, swaraj for
down-trodden has
really no meaning. How can they
possibly feel enthusiastic?

Take, for example, the estate duty.
I think that all the amount that we
get from it should go towards these
people, because when you scrape
those who are at the top, justice re-
quires that those who are at the
bottom ought to be fed. We read in
Government reports that wastelands
are to be distributed among these
people. With the means that they
have, how can they make the waste
lands in any way useful? If zamin-
dari is to be abolished, all the land
that would be available—good land
—should be distributed, so that these
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people may get something to fall
back upen. The problem of the
Scheduled Castes is actually econo-
mic and their main crime is poverty.
1 will illustrate how it is impossible
for us to understand this. Actually,
it is very difficult to get over this
question of untouchability; because
of their poverty, they are in that
situation. I will narrate an ex-
perience which I very often have. I
have four brothers and one of my
brothers I do not allow to enter even
my room—he does not take his bath
for four or five days, he eats any-
thing he likes and goes about in
dirty clothes. If that is my reaction
to my natural brother, what would
you think my reaction would be in
the case of a Harijan brother who
does not get any water to wash,—
(now soap, of course, will be still
more difficult or impossible),—and
who eats anything that he gets? 1 na-
turally should feel that a bhangi
really is what my mother was when
1 was very young. Now when I see
a bhangi fifty yards away, I pull out
my scented handkerchief and close
my nostrils—that is the reaction. It
js for this main reason ‘that the
Scheduled Castes must be made
economically independent. Then, they
will improve in every way. It is no
use our going and staying in a
bhangi colony—it may show our great-
ness—but the important thing is that
we must put an end to the bhangi
colonies and they must be part and
parcel of the community at large.

As regards the Finance Minister
levying a tax on soap, I do not know
if it is the recent political contamina-
tion that has made him dislike
cleanliness. His tax on betelnut and
keeping the same tax on tobacco in-
dicates. that he does not like these
jnnocent luxuries, or that he detests
these minor vices. I think Mr. Desh-
mukh originally a good man is fast
degenerating into a Congressman.

The Deputy Minister of Finance
(Shri A. C. Guha): He is now a bet-
ter man.
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Shri Khardekar: Their main ap-
proach is that the temples are kept
open. This has led to a lot of bitter-
ness and has embittered the feelings
of a good many, Sanatanists,—Hindu
Mahasabha or Ram Rajya Parishad.
If I were a Harijan, I would say
“my God is not imprisoned in the
temple; He is where the tiller
is tilling his soil and where the path-
maker is breaking his stones.” That
is what the great poet Tagore said,.
and if I want to have my God in a
temple, I will have my own temple.
Why should we bother about throw-
ing open these temples and create
ill-feeling? If there is ill-feeling
created in the minds of the people of
the higher castes, who are the peo-
ple that are going to give work and
other facilities to the Sche8gled
Castes, what is the use? Either you
make them economically indepen-
dent or you do not embitter the feel-
ings of the Sanatanists, or whatever
you might like to call them. Aftpr
all you have to admit that he who
loveth not his brother whom he has
seen cannot love God whom he has
never seen. About this question, I
may strike a note of warning in the
words of Lincoln, “A house divided
against itself cannot stand and a
government, half free and half slave,
cannot endure for long”.

I would just end by saying that we
should do our duty and we should
do justice to these people; or else in
the words of Shylock, the Harijans
will say “If you tickle us, do we not
laugh? If you prick us, do we not
bleed? If you wrong us, shall we
not revenge?” Let us try to wash
off our sins and let us make our hands
clean; otherwise, I might say in the
words of Shakespeare “All the per-
fumes of Arabia will not sweeten
our hands”.

i} ST Trw WAt | FUTSAE HEv-
g, Y qoE § IAHT qE ATS AT,
AL ASTAT AT FE ATS =T,
Tt wE famr ¥ S W A e S oAy
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Swami Ramamanda Tirtha (Gul-
berga): The Finance Minister in a
mixed economy should be always
ready for a mixed reception of his
budget, and it is no wonder that this
House has reacted with mixed feel-
ings of approbation and also accusa-
tion to the degree that was necessary.
I am neither a habitual critic nor one
used to praise things that do not
deserve any praise. I do not want
to tire the House with the question
of accuracy or otherwise of the
tables compiled in the big
volumes supplied to us. I would
only apply a layman’s mind to the
economy of the country and say
what the impressions of the field
worker are. I do not wish to dispute
the accuracy of the figures given to
us by the Finance Minister. I am
not also apprehensive of the deficit
finance to the tune of Rs. 250 crores
which he has ventured upon in this
Budget. I know he is quite capable
of fully controlling the economy of
the country, so that the people would
not suffer due to deficit financing.
I am quite confident of that, and
therefore I do not take an alarmist
view of this Budget. At the same
time I am not complacent also. And
therefore I wish to say a few words
wherein due care has to be taken in
order to ensure a better life for the
so-called under dog in the country.
There are very many factors of un-
certainty in the calculations and in
the estimates made. And if these
factors of uncertainty eontinue to
exist as they are, then the results
possibly expected_  will not be realis-
ed. I would like to draw attention to
these factors of uncertainty in the
economy of our country.

Production. both industrial and ag-
ricultural, has increased to whatever
extent it was possible. And all praise
to the Finance Minister. But that
is too small. T am not worried about
the tiny figure or the smallness of
the production. If it is in the right
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direction, well, it will also help to
spur on to greater activity. But the
qQuestion is whether it is in the right
direction. Here some misgivings are
created in my mind. The Finance
Minister has said that the aim of the
Budget is to ensure an orderly im-
plementation of the Five Year Plan.
Well, Rs. 1,300 crores still remain to
be spent during the next two years.
I do not know whether these
Rs. 1,300 crores are going to be pro-
perly spent. 1 use this word because
I doubt very much about the re-
lationship of the schemes which are
being formulated to the reality of
the situation. I know from very
reliable sources that under cottage
industries, small-scale industries,
schemes might be coming up—I do
not use the words ‘are coming up'—
might be coming up which may not
materialise at all. And the result
will be that the amount that has been
estimated in the Budget may remain
unutilised. or, if at all, utilised in a
wrong manner. Therefore I would
request the Finance Minister to take
due care to scrutinise these various
schemes which are being forwarded
to him and to see that they are quite
in consonance with the real require-
ments of the particular area in
which they are located.

T would not find fault with the
Finance Minister so much. But 1I
khave my own complaint about the
manner in which we are moving.
The production is increasing. Well
and good. In what direction is the
economy of the country being shifted?
It pains me very much to say that
there is no’ clear-cut policy so far,
though of late some light is visible in
that direction between the small-scale
2ndustries and the large-scale indus-
tries. Let the Government once for
all decide its policy. Unless a policy
i1s laid down., any amount of produc-
tion is not going to hflp in imgrov-
ing the economic life of the common
man. Therefore. I want that the
volicy should be definitely laid down.
Sir, T will quote one or two instan-
ces. Very unfortunately we had the
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experience, or had an occasion to
hear one of thre Ministers of this.
Government saying “Let us drink fer
ten years to make India prosper”.
About the ceiling on land also there
is something flimsy. What is the
direction in which the economy of
this land is being led? 1 wish to say,
under a mixed economy, let there be-
no mixed thinking. Let us be clear
in our mind that the economy of the:
country has to be switched on to the
betterment of the under dog. I wuse
this word because after all, it is the
common man and not a few rich men
whose interests should be considered.
We are not enemies of rich people.
but we do not want India to consist
of a few rich men and millions of
under dogs. I want that the direc-
tion of the country’s economy should
be fixed in a firm. determined manner.
I do not see that determination in
the Budget and I am very sorry for
that. This question cannot be evad-
ed. We may evade it for the time
being, but realities of the situation
will compel us to take due cognizan-
ce of these requirements of the situa~—
tion.

I have gone through the speech of
the Finance Minister at least a score
of times. I find that he is caut:ous.
I also realise that he is cautious of
the dangers and_ risks involved in
the enterprise whichr ‘'he has under-
taken. He has already admitted in
one of his speeches in the other House
that at least there has been no de-
terioration in unemployment in the
recent months. Well, Sir, that is
small satisfaction. We do not want
to hear from the Finance Minister
that there is no deterioration in the-
situation. We want him to say that
there is definite improvement and
progress. The situation is an explo-
sive one. If you go to the rural area,
look to your economy. I find that
two sectors in society are linked to-
gether at least in one great aspect.
One is the landless labourer in the
villages, he is unemployed. Secondly,
the educated man in cities and
suburbs, who is also unemployed.
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Both are enplosive materials. I do
not know the histories of revolutions
and 1 am no believer in slogans. I
am not afraid of ‘isms’ and I can
‘tell you that the common man in
India is not enamoured of ‘isms’.
These are the two explosive materials
din >Sur country. What is our educa-
tional system doing? It is simply
throwing out jobless people. Put a
.stop to it and change the whwle sys-
‘tem of education. If you wait, wait,
.and wait, the explosiveness in the
situation is mnot going to abate.
“Therefore, I beg of the Finance Min-
ister that instead of telling us that
‘the face of the country is changing,—
.yes, it is changing,—but to take it
proverbially, he should see in what
part of the body the chrange is taking
‘place and to what extent.

I am not afraid of the TU.S.-Pak.
Pact. Let us not be alarmed at
that and let us not go in for arming
-ourselves. Let us not run a race in
that direction. If we are to stabilise
the life of the common man and
the intellectuals, I say that India need
never be afraid of any totalitarian
Tegime but would be sure of a demo-
wcratic life.

sivwelt wfrdw o@e (fr ofqor)
oG 9TEe, £ I Y AQ o F
FEfY FRA ACEH F WA IR AT
=g £ 1

I snfefisfaas faer 93 IwTe
TR T W=7 & 1 99w T ey
REET R IEF AR A A T g
for T TSY ¥ U FET 9 AM™ET
71 WY HIEA F AT fewww i e
g

frart & 900§ arTe W 99
#1 IgEY T@E F 97 IO O AHET
#Y 3T € Tre TTREA (on the spot
o 9w & F ag st e
26 P.S.D.
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9, I FUAX ¥ IIq TEW R |
T ¥ Sy g &

g w3 I agfoaa w1 ava & 3 f
THET JTT SR ATET FALT IS &
AL gww ¥ T sTT | qTAEY aEn
3 &3 @ A T Qe AN A gwAT
¢ fie T ¥ P T N A §
F I ST € SwY W e ¥ frasfr
g 7Y § Nk o9% e § T
I It Y & o ww gaT &
AT 98 W e & i fr ag auw
TAAT TE AL GRATE 1 AT THHT IAL TS
& & I FuF " F I\ /& A
AT 1AAF ST AT R § WY IEE
qEAT §, ANE BT AWST IF ¥ A IEE
qz T & 1 o= *Y afeww a5 "= av
T H o7 T F FeEE FIHE S
1 92 § A AT AR ar I F@ifedy
SHTET &Y a7 |9aT FarfedY ax H{Y sy
f@ 1 9vg ST WF SERT
qT T §, TieR I W Qv & o
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ity wfeds o2@w]
IF F We AN FH > o7, QT
srrefirai #1 39 a<g ¥ AT AL Tfed
Tafeq a0 faady & & sy 5@ =T
IAS dY S TS B Y g, av fE}
- F@ AT FY WfEE 1 SR AT FT FE
A fF omd gx K ar foar g
T % T F W T St IJTAT LY,
W F [T ¥ Fg ST Ay g oA
J gg Wt Ty &, SN A W F9T §,
fr wErT ST & gTg ST /ESET gAm
ar I9 F NS g AT © &Y, S¥ I
st wgfeud 37 A w3 fray o7 T &

A S W
6 P.M.

ox aw g s & fF g 9w
gaTE SETer ¥ FwfAat ¥ ¥ AR
firar | FAT T@ ARG AEH g B
IR AR " gaArs o ¥ foa 1w/
= fod @ WY Sgl O AW @S &
ar o WER & W E 1 vl aw F
ST § , 99 T ST S a fedt B
& fem mm &1 we oz A G
N Fwtwt ff, 99 F1 B o
Y 2 ar A, 5§ ¥ A4 FE T
& & uF A qT@T A, R I A
FAEESS 3, IT F7 @ ® A ;9
Y T arfed | 4 3 7 av .
aga Sifmare €, AR F o ¥ e
g for oo WIET AT L JTH T E
ford ameT @4 Fey 9T § , qE W X
AT FY ST ATEA F | FYT AT @
fr qar af w4 Gy wm arer
gar aff @ gmr A& &
=fed & @ F g uwrs, van oA
_HE R I F 6 [T |41 A HAT
FAT | @A ORI A ST FT 2T
waTe § 1 wEfed § AT A, G X,
farly et g B AaEIeEd A A
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g AR | AT TR LS HE T
Frr feeat ¥ 27 =fad e ot AT
oifgq 1 N8 aw I %7 feww A
s ¥ w7 Fed

oF a9 ag Fen Jea g F awr
Tw WrE § Fgr fF SO W w; R
o7 A fear s, an ag v oww
ST § 1 @Y & ag wgr e § v
TR d§ wE e ¥ agi oEr A
< o w9 gt & fr ag aur e
FW A Y SAET AT § ) WS AT
STaT T a9 ¥ ar R AR Sr

'W%M,Wﬁwvﬁ

¥ fod, T@ &9 FT ITERT FET L)
Iq ¥ ¥ fraaT &9T IW@ H AT T4V
< foraeT 99 § gEIL AT ¢ AL AT
7 T & aY ;X X 9% @ FT W
* AT Smar & 7 gur Ay & Ay
T 7 AT SEIE FIE @A FT QT
Y wrfEd, e FgEEET | SV AT
T EYaT & I ¥ T ST faedt @1
Fras T | AV AT Q=T AT & /A
SaTaT AW qT &Y Ty § a fe fagr
mioﬁo,mﬁmﬁamm
u‘:ﬁmqﬁwé,ﬁna@aﬁwg,
agt #Y T F ¥ suvar A T e
T, T ¥ a1 § G Afgd |
=it ag wer & fr foad =fed
Taq 4% wfdy e § T
S €, @Y ggt F A W OF 19
TR S ¥ '™ 7 g, A I &k
7§, agaarg | TSN TEY & q€ AATAY
g1 =g wex § fr o agt F Y & ST
oW ag AT AT wEEEHT W
T ST 2 F AT T A AR ATHT
R A g SHHY aTh @ WY FfE
> ol *1E Y TEAT & | T T ASBT
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frrfF M AT 78 wed R A TEH TF
T a9, o f& aRwg, e,
=7 99 ¥ groa 2 & fog giafa =
g @1 ¥ fod ow T w9 A o
& =% 9rq qrw FATIET  qAE WY
=T arfed fF St goe Tsa 9 AR
IAH T "oS ufAr AW §, SW /v
T € 1| I FY 7e2 3 & foF, gay
AN FETT * foR a7 w7 Wfed, qE
T Y IWAT E | F AU qGT F T =W
#Y fagre AT TS g W A AG
SEY @ W Fgw g9 e it
e F AT HIE AT AL HATE—FAHST
YT aeFET | A B |qIFw AE 8,
g § A aY W 91 g W &6 afa
¥ FH AT TS GIA ST TR B AV
ST aIE AT F a7 H &S & I |
a1 et g Stet et € ¥l W W
o 4uT A« T AT IO T AT
TgE ® fad AT =rfed

Fo T A< A =AW T A &,
FE W AT FY AT AT § AL IF
* 1T HT AT TR 1 T[T S/
TRt & ag Y THR F T_qA T g,
Qar § gEEdr g 61 oF A S av
QY ATH FY TS AT | TG oo TAX
e ST H Y ¥ @Y A W e
FH AT TT TE, IT FT AU T Z
TaT X T &Y 9% g TS § v
& | IHT FHG FAT Y FATT TAT
g1 o wfedfaas aw & sw
T § ¢ I F saew 1 R
¥ FATT FT FHT TS <EF TH o7
Mo TS A IT F I IT B ARG
FE FT TEIT &, AT FET AT § A
wfedfags adw LT or| He I8
Y IEF K 9T B AAES FA AT
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I & 1 fe Sy RET e aw Ay
¥ a5 &, SAH Y AR FHT ATSY
TGS F gw *1 Y 9¥ d= SurEvr 3|0
g T & | X Ay T & At N B
WX & 978 WY gHAqT oY AR Y H
ITHT  FIY Y qEAAT Y, IT AR
gfedde aEet ¥ STg Ot FETEH
AT Y qTT AR IT F AS H Y, IqHY
AT FT AT e | A FEAT SE
FINT 9T T Y 2 AR 7 FY 7 Tl
IdT ¥ qUETT AT A0ET 1 T ¥ =TT
& IR W 99 F foF T gEi W A
FEd I FY ST QYT @ AV ag
W I B AT g

TF FEA T Y AR oA F A€ R,
I FT W AT HY AT e e ew
T fax dHr gt @ & 157
fax §37 oot www F o gvFY arg
¥ A== ¥ 7z fasdy & ar s
T & 1 uE dEEa & o fex |u<
qREE T A FATFAT ¢4 91 F foF
3T g3 1 fFT ST AT T FH
gar & & o &Y S . ¢ IR
qET & Sud o7 g 9™ ¥ v TER
fad SRS, A WTAE AT FET & ? W<
T B AY ITHT FAA FH FIA » foR
MMRIAT T [ foqgaRrgs T
TS FEAT A1ER | TG § A A AW
AR fod wee A, g diw &1 W
Ia fegra fFama & g #Y 1% 9
FaT 2, o|T  AEY v wifew, S§
ox gZifesw faes 1 SIIEL AT A
Fadrg 1 grfow faer 1 ee F J=I
Y T & IR AT F I qAQT I
FFE S SIS | TAaS FTFHT
ATARERNT | AT AEIH T Y
T B: A LT FE AT S & | e
gt IO 9’ @i TR fod s §
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¥t a<g ¥ LTI, Ity s,
T 7 o frodt @ ¥ A A
ZATE § | T & faAT WY 9g FTH IoAT
a1, fFT I TR AE 4G AT §
N T ¥ JA7 & aY S TW ¥ HAY
wifed, w6 o @ ag ¥ & a@-
ferg TaTEAT T S AT IW H g W
T wF 9 qg T AW q w1 A4S

&t =ifed o

AT SHEHT TETED & I A
# IO @K ST Ar o S Sy
o ¥ P M foe §, SO d =
2 fv 99 orr fF T R AL AT AT
R e @ 7O famm A w9
T ST ©TE 1 & qrasE o §¢
FTE T T oot ¥t § 95 @]
TAHT AT TEHY AT ST T
fr o€ o 234 A UE aFh W
FroTE = § wredag feem & fou
fomr T 3feT gawT s @ R
Gt a9 ST ? I B Y WY B
w0 ITFT FreTe S dvET (| Faer A
¥ ATAX A HIH FIAT & AT IV qE
ufy TEwT g7 * a@ FraaT S E 4
#nr aga SgF & FF AT I A oam
aPTd, IAH WEA WY FTAT AR &, TG
TR faqrsde 7 g IFTg q arey [oiy
§ a0 A TS IR & R foad SR
®Y aga Frrar Y & 1 iy sy AR
g7 fr WX Agl OF g R v A
fasa ¥ wreer dide anfx A48 a1 9@
N & T HeR F wreor wfEy
HSATT T FIH 6T TOE |

s AeRaT ® Y F Fg v K
g amafer § war, dse WP
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% A% I F QAT wifgd + T
STE 94T ¥ 91 & foq @ |r
I IEH ¥ FAC T=HW AT T
wd g | To R Afwmr g o,
forri ¥ Wee FAT W wag AT ag fear
T AT I AL F ¥ FTE SHO AT
ez & 7 A} GEr W aEw faew
WY guw gd v A aE Ay 0 9 )
w9 TEAEE 3§ o § I S '
& ax foer @ @ aNE TN §
Ay sEIegEE Y wag Q A g L W
Y @Yo *7 saE< faar SO foq ®
AT A 9gT ATATA§ |
Shri Nambiar (Mayuram): Sir,
I have also to approach the Budget
from the angle of the common man.
(Interruptions). But when I go
through the Budget, I find so many
contradictions in the speech of the
hon. Finanee Minister. 1 can sum it
up by saying that the first contra-
diction which I could find is this:
that he sees progress achiev-
ed, but the reality is mnot so
which is the experience of an otrdinary
man in the street. He says that
progress is achieved, but we on the
othei side see unemployment, which
in a way he also admits. The next
contradiction which I find is the ever~-
falling purchasing power when the
so called progress is recorded. The
other one is that which demands an
immediate increase in direct taxa-
tion. I do not know, when there is
progress, why there should be an in-
crease ih taxation and that too on
cement, footwear, soap, betelnuts,
cloth etc. This does not suit the
progress which he expected during
the past year. So also I have to say
that he has to resort to large scale
deficit financing. If there is progress,
why should there be deficit financing
to an extent which we cannot under-
stand? ‘Therefore, I can say that
there is something wrong with the so-

called progress that is already said to
have been achieved.
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Coming to the question of indus-
trial production, I submit, Sir, that
if there is increase in industrial pro-
duction. let us see what is happening
in the various sides of industry. Takxe,
for instance, the textile industry.
On the one side we see the closing
of mills in all parts af the country;
in Ahmedabad, in Sholapur, in Bom-
bay, in Kanpur, in Malabar, in Tre-
vancore-Cochin and so on and 50
forth. If small-scale producers are
faced with such a serious situation,
then we do not understand where the
increased production is. Increased
production may be there in certain
big factories, big factories owned by
textile magnates. Therefore, at the
cost of the small-scale producers, at
the cost of the handloom  weavers,
there may be an increase in produc-
tion. I do not know whether he can
take credit for that. It is the ruina-
tion of the rural ecopomy qn the one
side and the ruination of the pur-
chasing power of the vast sections
of the masses when he achieves a cer-
tain increase in production: I mean
to say that if there is a fall in the
total numher of worxkers employed in
the industries, if there is a fall during
one year of one lakh in the number
employed and at the same time there
is an increase in production record-
ed, then it is only increased work-
load that he is achieving; otherwise,
he cannot do it. On the one side,
there -is the fall in the number em-
ployed and on the other. there is in-
creased production! These cannot
g0 together. He admits.—according
to Government figures.—that there
is a fall in the total number employ-
ed in industry to the extent of one
lakh.

Then threre is the danger of ra-
tionalisation. This is the key point
of this so-called industrial production.
In Kanpur recently 8,000 workers—
textile workers—have been faced with
retrenchment. There was an agita-
tion and the agitation is going on. If
this can happen in a city like XKaapur
where 8.000 people can be zendered
unemployed in one Indusiry, the tex-
tile industry alone, I do mot know
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what will be the position in other
cegtres? He will bhave to answer
these points, because he s3ys that
Rs. 175 crares are going to be added
to the expenditure on the Five Year
Plan ip order to relieve unemploy-
ment. If that is sq, how should there
he regular increase in the number of
unemployed in the way that we see in
the country?

Then about the condition of the
worker who is already emplayved,
the Government gives pramises but
these promiges are pot at all kept.
The International Labour ©Organisa-
tion recommended certain improved
conditions of work for industrial
workers. But the Government dare
never follow these recommendations.
Not only that. Today the claim of
the industrialists is that the con-
cessions that the employees are get-
ting already should be curtailed. The
labour welfare measures are going
to be reduced, if the Govermment are
to cgncede -the claims gf .the indus-
trialists. Therefore. I submit that
this policy is going to create more
danger than that exists now in the
working class fropt. So also I can
say_that social insurance schemes like
old-age pension, voQluntary unem-
ployment relief, medical and ma-
ternity facilities are practically in-
adequate or nonrexistent. In spite
of this, the industrialists are being
allowed to attack the living and
working conditions of labour. I need
not allude to tke figures of the latest
unemployed. I have brought to the
notice of Government that in Mala-
bar, in Cannanore, the only textile
mill, the Aaron Mill, has closed. So
also from various other sides, we get
similar reports.

I have to speak a word aboul rural
unemployment also. I bave to quote
here what Mr. V. T. Krishnamackhari
said in his Grow More Food Inquiry
Committee report. He says:

“Roughbly four-fifths of the agri-
cultural population can find wark
in farming operations for opne-
third to one-foyrth of the year.”
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[Shri Nambiar]

“The rest is double this period.” He
goes to say that “every year a net
addition of the order of 3 millions
takes place to the number that work
on already overcrowded holdings.”
If that is the position and if it con-
tinues during the Plan period, God
alone knows what will happen after
the Plan period, and after pouring
out so much of money.

Mr. Chairman: Supposing there
was less of under-employment, yet

the number of the unemployed will
remain the same.

Shri Nambiar: Here the situation
is different. He says that during the
five year period he will relieve this
unemployment problem, but, we do
not see any relief. On the other hand,
we have more of unemployment; that
is what we cannot understand.

Mr. Chairman: Go to the irrigated
areas of Punjab.

Shri Nambiar: The irrigated areas
of Punjab may have given some em-
ployment to a certain section of the
people but the number of persons un-
employed is increasing at a very high
rate. That is the vicious circle. -

Sardar A. S. Saigal: Have you seen
Hirakud?

Shri Nambiar: Then, he speaks of
progress. Where is progress? If it
is not in the rural areas, if it is not
in the towns, where is it? It may
be in hell or in heaven, we do not
know. That is what he will have to
explain to us.

Sardar A. S. Saigal: He does not
believe either in hell or heaven!

Shri Nambiar: I submit that what-
ever little facilities are given to the
peasants due to certain legislation are
not being implemented. I can quote
from my own place. There was a
legislation, the Tanjore Tenancy and
Pannayals’ Protection Act. When
this Act is sought to be implemented,
the police come to the aid of the
mirasdars and the 40 per cent. of the
crop promised to the tenant does
not come to him. On the other hand,
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those who claim it ge to jails and
mass arrests are taking place in the
Tanjore district. So also in Mala-
bar. A tenancy legislation was
passed recently by the Madras Legis-
lative Assembly but it is awaiting
the assent of the President. I do not
know why it should take so much
time to get assent, whereas the re-
pressive laws that we have passed
recently—the Press (Objectionable
Matter) Act—are assented to imme-
diately.

Then, with regard to the purchas-
ing power, during the last two
years of the Plan period there is a
fall in the purchasing power. I mean
to say that the money supply with
the public has gone down to the ex-
tent of Rs. 20973 crores. That means
so much of money is stored or hoard-
ed somewhere else. If that is so,
where is the money for the people
to purchase even if there is indus-
trial production? Purchasing power
of the people does not cope up with
the production. We have the need
to run for export and more export.
I admit that exports are necessary
for the needs of the nation. If you
do all for exports, then we will have
to tie our belts tight round our
waists. That is the policy we are
driving at.

Shri C. D. Deshmukh: I would like
to ask the hon. Member where he
got his figures from this Rs. 209°-73
crores?

Shri Nambiar: It is the fall within
the two. years of the Plan period in
the “money supply with the public.”

Shri C. D. Deshmukh: Where is the
figure from?

Shri Nambiar: I have got the
figures from certain journals; I can
give you the source.

Shri C. D. Deshmukh: I am in-
terested in finding out the source.

Shri Nambiar: Two days back an
article appeared in the Hindustan
Standard, which gives these figures.
I do not remember exactly the date.
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With regard to deficit financing,
much has been said and I do not want
to go in for the details. But, I want
to give a certain warning to the
hon. Finance Minister, who is an ex-
pert in finance, whereas I am not.
“The common man feels that (1) if de-
ficit financing is resorted to. Finance
Minister should attempt to mop up
the additional purchasing power in
ithe hands of the few richer people.
<{2) He must have fiscal control over
‘the production, price and distribution
which is not there today. On the
other hand he is lifting whatever

<ontrols there are. (3) There
is no guarantee of improv-
jng the administrative efficiency

to check tax evasion. We hear of
‘tax evasion in a large number of
cases. Lastly, (4) I warn him that
“there should be Import surplus to
snake good the demand for utilising
wour sterling balances. If large-scale
deficit financing is attempted with-
out these safeguards, there will be
an increase in the cost of living.
Already the working class cost of
living has increased. which thre hon.
Finance Minister admits. There will
Ybe another large-scale increase in the
«cost of living wherein he will be fac-
ed with so many other economic pro-
blems, which I want to bring to his
motice.

Shri C. D. Deshmukh: On a point
.of information. I have not admitted
that the cost of living has arisen. I
-gave figures in my speech in the
«Council of States to show that the
.cost of living has fallen in almost
-every sector.

Shri Nambiar: The figures show
-an increase in the working class cost
of living index—from December 1952,

‘to August 1953.

Shri Bhagwat Jha Azad: It may not
e a fall in your mind.

Shri Nambiar: I can show you the
figures. There is a rise in the work-
ing class index.

Shri Bhagwat Jha Asad:
from Blitz? ’

Is that
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Shri Nambiar: You wait; I will
give you Blitz. {

In December 1952, the working
class index in Calcutta was 346, and
in August, 1953 it was 373; in Kan-
pur, in December 1952, it was 447
and in August, 1953, it was 469; in
Bombay, in December 1952, it was
346 and in August, 1953, it was 376.
These are the figures I have got.

Shri C. D. Deshmukh: We have sub-
sequent figures, we are in Marchkr 1954
now.

Shri Nambiar: These are the figures
I have got.

Shri Bhagwat Jha Azad: From
which source?

Mr. Chairman: The hon. Member
wants to contradict what the hon.
Minister has said.

Shri Nambiar: The figures subse-
quent to August are not ready with
me.

Mr. Chairman: He is not relying on .
August figures.

Shri C. D. Deshmukh: I kave made
a simple statement that I have not
admitted that the cost of living has
increased. That is the only peint I
have made.

Shri Venkataraman (Tanjore): It
is contained in the Explanatory
Memorandum supplied to the Mem-
bers.

Shri Nambiar: In conclusion, I have
to submit this, that apart from these
factors, if we "want to maintain and
continue the foreign policy which
was enunciated by Pandit Jawahar-
lal Nehru in spirit, then there must
be a radical change in the home
policy. But there seems to be no
change in it at all. The attitude to-
wards the workers, towards the mid-
dle classes and others remains the
same and, as conditions are, they are
not well looked after. If that is so.
there may not be any peaceful at
mosphere at home, which will help
peace abroad.
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st qlo gAc ™ (wETg—
Wra—wgfaa snfaat) : ewmafa 7gEy,
g A fafreeT i @ wo wdar
TR 1T T7 AT forqr § | BT T
TR TAT F I 1T TT A T HYI
frar wrseR s wx e @) SR
w§ ¥ TR AT AV A ¥ =AW
T fear | "o ZTe ware we feaar &,
WAFTEAT &7 2w F gurd whw
FAT § FTATHYT ATATE §, TATA Fr&F
9 T O &, g TR W0 BT
ATeT S € Sfar fox W@ g o
o N wHe K A e & oo
oY g o™ & o Ry F AV g Y
€ 3f s Fr A Ao 7 Frwera
T ) R WY WM H @R A &, W
¥ Ja% g, T o av T Tea,
o gaTd ANt ¥ frargk &, w@ Sw
T &, gwrd Swfa, sfas, swnfas
< Heforr, A AT a= TF FH AT_T
W TS H ANSAT 9397 |

| TF 9 TET FEAT ATET E |

g 97 & $E TwWT F TR
gt aEt & @ a8t g
ez wifedt =woH US> § wWied
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o N wWrg ? I W &
@ T, SeF @i gk fou sfaw
TAIITAI I Aasw 7 deA #
FJEE 5 a8l § o TWERE ST A
TR A I AT FC I § Ay g
AR o § 1 P AT §EHT A AT
& arX 7 aga =L and =& §, T Swr
A N I TR FAE, A G
® & 9T a% gurd gow wee Al
alt &, a7 a% few o ¥ W STew
T e HF g @EHT T RE ?
3T H TR f g aredi & fod, 5=
Y vy ®Y gIfEa @« & o, ST A
TR M agferm | foldiges
B @ Todly wfgn oife R aat
gegHAeA & o ST s T
92

oS gATY TaHHE ¥ 9
& T8 § | EAHe  wAEafafadr
faor o1 T §, TAAE a0 T Y &
SfFa e gardr wilgs grea g
Fgah M gk fow 798, @am WK
HHTT FT F4=9 AG) AT a9 aF TF TSI
SraFar | o A A S TN &
= Y g faq 9w e & a =
TEF AT FTART q47 & T I9¥ gAY
Sufa & aFdr § W gw a7 "D &
S o s Foagshal & o frar &0
& A 98T I g ANt ¥ s F v
oY fgrgel § gamar gwT § i
AT FEAT A & 5 I8 AT HIAT /FHTA
ar A F=red 6T gwdr amw Ffag o
TR gfeq Age o @ g @ I
T & few TR o o WY aw
a5 F@ oM T F g e,
afegemsit & fo@ a9, st &
o s Sfrr g A W F T3
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I foegee T arel & fad o
T AEY AT | S Egw e A wEr
T § AT AEY, gu) & R ag A
FZT I1aT | gL gEewT ArE Faeed
& N I7%F o=, [, =, I, giw fafaex
T fed s &1 wa qrferT WX
ard®1 FT Gae goT A Far AT
fr qEemmET ®Y w1 agET wfed
TGl TFEX B9 A arwa € | S
T N7 99 sareT R g €1 ag e
FATE, g0 « FATE | I G9Y "w&AW
1 3 A T F A9 g wr ST
o Y AT 3 qed ST H € )
297 FY T ¥ F A9 gw S § W
9 ¥ foa & 9 ¥ g ar$ v
fergeame &Y w1 & @ gy werEar
arfga Sfew  ag wgrgar S faxn
s 5 gardr grem & S Y  niv
v e gfe ¥ gl @gmar wr
HHA I g dY W FTIEAF &qH
FE A & ST 7T FT m@EHe 7]
WA A IS awi F A E S
fafreT & 1| Wiy Wed &F g
ws ®# ¥ v fafaex swgo &
T ONFR gg w1 qH
fedr onfa ¥ gwr i g Sfer ag
RT FIEY arET | g 9 W 99 S
qEl 9 AgRT H § WX AL FWN HY
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Shri M. S. Gurupadaswamy (My-
sore): There is a story in China.
Once there was a man who owned a
horse. One day the horse was stolen.
His neighbours came to him to sym»~
pathise with him. He asked them:
how could you say it is bad 1luck?
After some time the same horse
came along with other horses. Then
his neighbours came again to congra-
tulate him. He asked them: how
could you say it is good luck? One
day his son took one horse for rid-
ing, on the way, he fell down, broke
his leg and was disabled. His friends
came again to sympathise with him.
He asked them: how could you say
it is bad luck? Later there was a
war and there was total mobilisation
of the youtkr in the country. His
son was not recruited to the army
because he was disabled. He was
lucky.

I am narrating this story just to
show that the Finance Minister is,
or seems to me anyway, a believer in
luck. If he achieves a good thing,
jt is his good luck. If there is a
bad thing, it is our bad luck. So he
is relying and basing his policy on



2509 General Budget

LShri M. S. Gurupadaswamyl

the element of luck. Today there
may be improvement in the food
front. The situation may be better
in so far as our food production is
concerned. It may be due to his good
luck, but that good luck may not
last long.

India is a land of 360 million
people and our population is ever in-
creasing. The crop in our country
even now entirely
natural factors. India produced 34
million tons of rice in 1953 and not
about 23 million tons as has been
declared by the Food Minister,—(1
am subject to correction in this res-
pect),—in the House of the People on
13th March 1954 in order to justify
9,00,000 tons of rice imported from
Burma. This production is more than
our annual requirements, but still
there is starvation in our country.
The price of indigenous rice ranges
between £24 to 34 per ton in our
indigenous purchasing market, but
the price in the selling market ranges
between £49 to 50 per ton. There-
fore, the real cause for starvation,
the real cause for the existing diffi-
culty is not that there is no foed
available in the country. The real
cause and the real danger is that the
price that is prevailing in the market
is beyond thie purchasing capacity
of the common man. Food is amply
available, but the poor man cannot
purchase jit. As compared to the
price in the world market., it is true
that the price of our indigenous grain
including rice is lower, but our people
have not sufficient purchasing power
{o pay even this low price. The
remedy to this problem therefore
lies in the fact that either the Gov-
ernment should evolve a plan to in-
crease the purchasing power of the
people, or the Government should
adopt a policy which may force down
the price of rice and all kinds of
foodgrains, and also other items of
daily necessities of the common man.
The Government has no plan for in-
creasing the purchasing power of the
common man and this Five Vear
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Plan is no answer to that as it has.
no data to plan. In this connection.
I want to say something about our
rice deal recently made with Burma.
Unfortunately there is a sad omission
in the Finance Minister’s Budget
speech about this deal Everyone
expected that this deal which is very
important ought to have found a place:
in his speech, but unfortunately this.
has been amitted. We hear lots of
complaints and rumours about this
deal—maybe unjustified—but, what.
I have heard, I would place before
the House. I am not saying any
cock-and-bull story. I am just saying
what lras happened and I am giving
the reality of the situation for my
friends who are sitting opposite.

Shri Bhagwat Jha Aszad: What is.
the basis of this story?

Shri M. S. Gurupadaswamy: Let.
him deny if it is not a fact. I am
agreeable to be corrected. The United
Commercial Bank, Rangoon Branch,
which is an accursed concern of
Birlas, without taking previous sanc-
tion of the Reserve Bank advanced
loan on 1953 crop Burma rice at a
particular rate, but this could not be
cleared and Birla could not get back
the money invested or loaned out to
Burma. As a matter of fact, the loan
was given at a very high rate. After-
wards, stocks accumulated, there
was no sale and the price level was
declining. So, in a fit of hysteria,
these business people got round some-
influential Members who are in the.
Ministry or outside and cooked up a
story. The story is that Burma is.
in trouble, there is accumulation of
stock of rice, it is not cleared, un-
less we come to the help of Burma,
Burma will be lost and it will be-
come not only hostile to India, but
economically Burma would be destroy-
ed. They also played another trick.
They said that if India is not going
to purchase this stock of rice, then,
Burma is going to conclude a mili-
tary pact with America as Pakistan
did. That was the threat, that was
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the opinion expressed to Shri Jawa-
harial Nebhru. That is what we have
-heard. The whole deal bhas got a ne-
.farious background. In this context
I may remind the House of the
statement of Shri Kidweai as it is
relevant. He made a statement on
the 31st of January this year in
Valabh Nagar near Ahmedabad that
-our food position is very secure, we
have got an adeqguate surplus, and
if at all we purchase any rice from
abroad, it will be at our “own price”.
Now, the deal is for 906,000 tons of
rice and thre price agreed upon is £48
per ton. Burma rice was available
.and even today it is available at £34
or £35 per ton. Why should we pay
such a huge amount? Not only that.
We are paying that huge amount for
‘the rice of 1953. It has become al-
ready rotten; it has become decom-
‘posed; it cannot last for more than
four months. Why are we purchas-
ing it? 1Is it a political gesture or
is it something else? 1 want to know
the real state of affairs. What in-
«duced the Government to revise its
‘policy? In Januaary 1954 the Food
Minister says, we are self-sufficient,
‘we have got enough stocks and we
‘purchase rice if at all at our own
price. What happens after two
months? Sir. I feel that this deal is
mnot to help Burma. This deal is to
‘help the Indian industrialists who
had advanced a huge amount of money
in Burma on rice. More than that,
this particular bank which had
advanced the money without the au-
thorisation of the Reserve Bank, has
committed a great financial irregu-
iarity. This is the way in which
this deal has been concluded. It is
a most nefarious and shameful deal.
This deal ocught not to have been
tcceptéd by the House. 1t should
Have been debated at great length.

Next, I wish to come to anothér
aspect. The Budget is a routine
-affair; it is an annual feature. But,
jt has becothe such a routine thing
that we do not seé¢ any changeé at
all at any tirne. If at all there is a
<hatige, it is & change in the frevetfse
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direction; a change for the worse.
We blodt over the fact and the Min-
ister says eloquently that there is
#ll round improvement economically
and the cost of living is declining.
He is also saying that the balance of
pPayments position is very favourable.
That js all good. But, what is hap-
pening to the common man? If at
all the problems of our Indian econo-
my have to be solved, they cannot
be solved from the angle of pro-
duction. They could be solved only
from the angle of distribution. We
want neot high preduction; high pro-
duction may be necessary sometimes;
more than that. we want distribu-
tive and economic justice for the
common man. We cannot allow a few
people to make merry and others
to starve on the pavements. Such
a state of society cannot be called
a democratic society.

A democratic society can be called
democratic when the society is
founded on economic equality, social
justice and equal opportunity. Where
is all this today? We talk of equal
opportunity. We talk of justice.
We talk of all sorts of noble things
and noble principles. Where are they
riow? They have been defeated and
they are being defeated and the Bud-
get has become an annual insult to
us. In my opinion this Budget is
only a Budget of insults. It is not
a true. correct and popular Budget.
It is a Budget of reaction, benefit-

ing only a few, protecting only a
few. working for only a few. Sir,
this Budget cannot be voted. I

want a correct and progressive budget
policy. For this. it is necessary that
the opinions of the House should be
taken into consideration. What are
vre doing today? The ruling party
frames thre budget, and places it be-
fore the House and their party men
will say ‘Aye’ to it and it is passed.
But a correct national budget policy
requires the unanimous—as far as
possible, unanimous—consent of the
House. As far as possible, all the
parties should see some common
things. (Interruptions).
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Mr., Chairman: The hon.
and his party may join in it.

Shri M. S. Gurupadaswamy: So
many unique experiments are being
conducted in this strange land. Where
are we?

Member

Before 1 conclude, I would like to
submit that a Committee of Parlia-
ment should be set up with a view
to aid the Government in framing a
good, progressive, really democratic
and popular budget. This Budget,
Sir, cannot be called a popular bud-
get; it may be of figures. It is not
a budget of ideals. This Budget does
not take stock of our economic situa-
tion. Such budgets should not be
encouraged.

Shri Bhagwat Jha Azad: Give us
some ideas. (Interruptions).

Shri M. S. Gurupadaswamy: I
would conclude by saying that the
Finance Minister is riding on two
horses at the same time. One is de-
ficit finance and the other is exter-
nal aid. The Five Year Plan, the
national budget, all depend upon
these two horses, and he is riding on
these two horses at the same time.
He may not fall so long as he is
lucky. So long as his stars are good.
he may ride these horses well. But
after some time, he may be riding for
a fall, he may fall off the horses
and the country may be in danger.

Shri U. M. Trivedi (Chittor): I am
.o financier and I only want to say
a few words from the angle of the
common man. The hon. Finance
Minister in his speech said that there
would be some—not many—in the
House and outside who would hhave
doubts as to the wisdom of launching
upon deficit financing on this scale.
Unfortunately, he is so placed that
those who want to call themselves
wise must fall into line with him.
Whether they will be acting in a herd
mentality or whethrer they will be
acting with a like-mindedness is a
question to be determined separately.
If you do not agree with him, then
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you are not a wise man! There-
fcre, one has got to agree with a
man who says that he understands
finance, and he is our Finance Min~
ister. Unfortunately, looking from
the angle of the common man, under-
standing of this deficit financing be-
cumes a problem. It might be some
sort of jugglery with financiers, but
an ordinary house-holder, a man-in-
the-street fails to understand why a
man should, and how he can, at all
earn less and spend more. Those of
s who have some idea of the laws
of insolvency know that if you spend
more and earn less, or if you borrow
when there is no capacity to earn,
tlren you are an insolvent and, more
than that, you are committing an
offence for which you should be
runished. Nothing like that happens
with the budget. Of course, it is the
budget of a big country.

Mr. Chairman: Where is the law
saying that if a person spends more
thar; he earns, he will be punished?

Sbri U. M. Trivedi: You as a law-
yer know it fully well that if a man
incurs debt knowing that he has
absolutely no wherewithal to pay it
back, he commits an offence under
ihe Insolvency Act.

Shri S. S. More: He.can be prose-

_cated for cheating.

7 P.M.

Shri U. M. Trivedi: He could be
rrosecuted for it, and you know it
fully well, both under the Provincial
Insolvency Act and under the Presi-
dency Towns Insolvency Act.

What happens in our country at
jeast in this case is that the Finance
Minister goes on preparing for his
Budget speech all the 365 days of
the year but we get once in four
years an opportunity to attack This
Budget or talk about it for hardly
ten minutes and it becomes extreme-
ty difficult for any one to say some-
thing which may be very cogent about
the Budget. (Interruption.) Some
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ideas are here and some ideas are
‘here and we just piece them to-
gether and talk something which may
or thay not convey anything sensi-
ble to the hon. Finance Minister.

We have got our friends who, ins-
icad of criticising the Budget—those
of them who understand—only
suggest some sort of panacea for
ihe whole community. If Mr. Vela-
yudhan or Mr. Rajabhoj speaks the
whole '‘panacea is placating the Sche-
duled Castes. If the Communist
friends speak, they suggest, placate
China or Russia, or the labour. If
our friends from the Congress speak,
they say placate Pakistan and that
is the end.

Shri 8. S. More: They do npot say
that.

Shri U. M. Trivedi: Our difficul-
ties are that we do not apply our
minds so far as the common man is
concerned. We get glimpses of it
when people say that the price of foot-
wear will go up. Of all things, why
should footwear be taxed like this?
From the definition of ‘factory’ in
the Firance Bill, it makes it difficult
for an ordinary investor in this foot-
wear business to carry on his busi-
ness. If there are 19 workers in a
snor and on one day at a particular
t'me of the year he likes to have a
Pucker to send his shoes, then he will
have 20 men and will come wunder
the definition of ‘factory’ and he
will be governed by it and will have
to pay 10 per cent. duty. Already
we are getting costly footwear. Some
provision must always be made to
safeguard the small jinvestors. It is
suchr people who give greater em-
ployment than those that employ big
labour. The employers of big labour
are more or less exploiters. They
sit in their bungalows and air-condi-
tioned places and order things about,
knowing nothing about their work.
If such people are affected nobody
worries. But, if those persons who
organise themselves and do some-
thing for their own brethren who
work along with them are taxed, they
are completely ruined and will not
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be able to stand on their own legs.
I will, therefore, suggest that in
making taxation proposals,. the hon.
Finance Minister will kindly look
into this and see that the definition of
‘factory’ as suggested by him may not
hit those small people who run the
business of shoe-making on an ordi-
nary scale. If we scan the pages of’
the Budget, we will find that so far
as the External Affairs Ministry is
concerned, the scales of pay of the-
staff of our embassies posted all over
the world at present are themselves
sumptuous, but added to this sump-
tuousness, foreign allowances are-
given to them, which exceed their
salaries. If they want to go out and
servée their country, they ought not
to have any mercenary idea, but if
they go with mercenary idea, we
had better send other people who-
have a desire to serve tgeir country-
and do not wish to make money out.
of those circumstances. No country
can afford to pay such big allowan-
ces as these people get. After all,
one must be considerate for the sake-
of the country. Other countries do
not pay so much, and pomp and show
are not very necessary as our country’
has always been talking about plain
living and high thinking. It is this-
plain living and high thinking which
can make all of us increase our:
status before the other mnations and:
it is not the foppish way or the
snobbiskt behaviour that can make us:
great in the eyes of other countries.
We must, therefore, start curtailing
our expenses so far as these embas-
sies are concerned.

I have a few more words to say.
I have read the Five Year Plan over
and over again. As a student of’
science, I was interested in the in-
dustrial development of the country
from my childhood. In the year 1917
I read Indian Munitions Board re-
port, which was prepared during the-
First World War days and I say with
emphasis that with these two big
volumes of the report or suggestions:
on planning, we have not progressed’
any further than what we have done-
in the year 1817. That small book:
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.of hardly 120 pages contains more in-
formatiorr and contains better sug-
_gestions for the improvement of the
country than these volumes of 2,600
pages do. We must look up and
seriously consider whether wc have in
any manner progressed after thre year
1917. In the year 1917, the loco work-
.shop at Ajmer produced 45 P class
engines, which we are not able to
produce even today in the TELCO
workshop, and we have gone retro-
_grade so far as production of engines,
.one of the primary needs of our coun-
try, is concerned. The workshop
which produced 45 engines in 1917
has produced only one XT class en-
gine in 1953. We must take stock of
-the situation and the growing ineff-
.ciepcy that we find all round. Our
.expenditure on defence is really great.
‘I am not here to suggest that our
.expenditure should go up. After ali,
frorn where is money going to come?
¥ have already criticised the me-
thod of deficit financing. We must
‘4ry to realise in what manner we
should spend this money. With an
expenditure of nearly Rs. 206 crores
our army’s strength must be about
five crores, but it is not so now and
we are still treating the army as a

sort of mercenary employment, which
must cease.

We are now a growing nation and
it is up to us to be prepared to lay
.down our lives for the sake of thre
protection’ “of our country. I urge,
-therefore, that this huge expenditure
-must be looked up in a proper angle
and in a proper perspective. Mr.
More suggested that the armies do
march on their belly and I say that
they not only march on their belly,
‘but march with coat and pants. We
must cut our coat according to our
.cloth and so we cannot go on imi-
tating the Britishers; we should not
continue the methods that we used
to adopt in those days. We must
fhave our army clothed in such a
-manner, trained in such a manner and
-paid in such a manner as will befit
-his poor country and weé must have
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an army which must be able to save
the country; but it is not necessaxy
to have a very big army which is
not called for, really. It is quite true
that big Powers may do mischiet
but manpower is always there in our
country. v

In concluding my speech X should
say, and repeat along with Mr.
More, that if any undertaking is ne-
cessary or any §ugge_stion_ is calied for
from this side, I as a representative
of the Jan Sangh say that the public
and the Jan Sangh will always be
with the Government in case of any
serious difficulties or national calami-
ties which may arise in this country.

Shri Nageshwar Prasad Sinha
(Hazaribagh East): Mr. Chairman, I
am glad and thankful to you that I have
caught your eye at the fag end of the
day. 1 was listening to the debates
and just now I heard a very fine story
from my friend sitting on the other
side, Mr. Gurupadaswamy. I am also
reminded of a story which I  shall
immediately narrate.

There was a very learned atheist. One
fine morning he announced that if there
be anybody in the world who could
convince him that God existed then he
would readily part with his young wife
and also all his other landed property
in his favour.

Shyl 8. 8. More: Was she very.
ugly?

Shri MNageshwar Prasad Sinha:
No. When the wife came to know
of the anneuncement, she began to
weep. She said, “There are so many
hundreds of Pandits, more qualified
and learned than you claim to be that
I am sure, anybody can convince you.
1 do not know whose wife I will be
from tomorrow morning and who will
possess all your landed property!”
The husband said. “You are a fool.
Do you think that I will accept any-
body’s logic; I am determined not to be
convinced by anybody. I want publi-
city and popularity and nothing else.”
8o, Sir, if that be the idea behind the
opposition criticism and telling all
those stories, then I am very glad that
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you have given those people an opport-
unity to criticise the Budget and say *'1
am determined not to be convinced by
the Budget.”

I shall now come to the point and
1 will immediately congratulate the
Finance Minister for having produced
a “bold and judicious” budget...

Shri V. G. Deshpande (Guna):
Bold and judicious?

Shri Nageshwar Prasad Sinha:
Yes. 1 repeat—it is a bold and
judicious Budget under the present
circumstances, it is really judicious and
I should say, it is extraordinarily bold...

Shri V. G. Deshpande: And cau-
tious also! ‘

Shri Nageshwar Prasad Sinha:
I need not dilate upon the figures
but I should say that it has become a
fashion for this House to approach a
Budget either in the spirit of a layman,
or a common man, or in the spirit of
an economics-pandit and was thinking
sericusly how to approach it. I do not
know how best to approach it, but we
know that this is our ‘‘own” Govern-
ment, we know that this is our “own”
country and so I approach this
Budget now with a “own” man’s
point of view.

Coming to the point, I feel, I should
say something how this has impressed
me as a bold and judicious Budget in
the circumstances. India has now
ceased to be exclusively a Police State;
it has now been rapidly marching on to
become a Welfare State. India has now
ceased to reside in the big ciiies and big
towns. Now, it is fast moving towards
the villages—the six lakhs of vil-
lages—and I am glad that the Finance
Minister has kept his eyes open while
preparing this Budget towards the
fate of those villagers, and towards
the interests of the country as a whole
for whose purposes the development
programmes, the gigantic develop-
mental programmes, have been under-
taken. It is no joke. When we are
determined to improve the lot of the
cammon man and the workers, when we
are now convinced that in a weelfare
state our only duty,—the fore-
most duty,—is to look after
the good of the people, to
raise the standard of living of the
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common man, there would have been
no risk, Sir, or harm if we had adopt-
ed this deficit financing even earlier.
But however we have done it
now, and we have done it at
almost the proper moment. So
I say. that in order to push forward
those development schemes. in order to
bring success for those development
programmes, in order to achieve the
targets of the Five Year Plan, what we,
have done and what the Finance Minis-
ter has done is no doubt excellent in
the present circumstances.

The Finance Minister has also said
that now we have to live. not only
within our means. but also that
we have to live up to our means.
That is an excellent indication
of how the country or how the Gov-
ernment has been moving—so far
as we are expected to live up to our
means. How it strikes me is like this.
Not only have we to raise the standard
of living of the common people, but we
have also to bend down the rising
riches of the wealthier people who
have amassed wealth for, I should say,
absolutely no useful purpose. We do
not know still how to do it. But
recently the Estate Duty Act has been
passed. Recently some measures have
been taken. Why? All these mea-
sures have been taken from an egalita-
rian point of view. The purpose
behind all these is to bring the upper
end down from the top as well as to
raise the lower end of the people
up from the bottom. Of course. we
will halt at a certain level or standard
which will according to my inter-
pretation, be “living up to the
means.”

What is this deficit budget? A
deficit budget presupposes four things:

Firstly, applying a brake to the rise
of heavy income, which may be caused
by levying new taxes and floating
loans (and I am perfectly convinced
that the Finance Minister has taken
this step).

Secondly, increasing production and
keeping prices under check.

Thirdly, a rigid control over expendi-
ture and avoidance of wastage.

Fourthly, arousing public conscious-
ness to its highest pitch—State Govern-
ments also not excluded.
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[Shri Nageshwar Prasad Sinhal]

1 have now to deal with tne question
of rigid control over expenditure and
avoidance of wastage. I will have
some words to say now which may not
be very relishing but I feel I must say
them. It is this. While making an
appeal to the public the Finance
Minister has called for their enthusias-
tic co-operation in the fulfilment of the
developmental programmes. But while
so doing, I am sorry to say, he has said
not a word in regard to the need for
efficiency of the “officials” as a whole,
because, in my opinion, it is the officials
who will have to play the Hero of the
whole show. As a worker in the fields,
I know how these developmental pro-
grammes are actually being worked
out. Things are worked out on the
desk, figures are prepared that “such
and such projects have been executed”,
we see them before the District Deve-
lopment Committee and so on. But if
you actually go to the spot you will
find that practically nothing has
happened. I do not know how these
things come about. I know, after all,
what we have to do when we have to
co-operate. And we are co-operating.
But co-operating with whom? The
officials have mnot been seriously
moving. I think that the Finance
Minister should have said something
about that also. He should have told
the officials about the need for their
efficiency. Otherwise, I am afraid, we
expect not only deficit on the financial
front but we expect deficit so far as
the achievement front also is con-
cerned. In this connection, and also
with regard to the wastage that 1 have
just now stated, I will say that the
Government of India should consider
seriously why these departments—the
Labour Employment Exchange, the
Directorate of Supplies and Disposals,
the Indian Bureau of Mines—should
continue henceforth. Of course, I am
not competent to talk about the first
two departments, but as I come from
an area known as Chota Nagpur in
Bihar, which is more or less not only
the Ruhr of India, but also the T.V.A.
of India; the mines are all there and
the minerals are also there. I can say
that this Indian Bureau of Mines have
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actually been doing nothing. We have
got the Geological Survey of India with
mining engineers and experts. There
are six circles of this Survey. Then
there is the Mines Inspectorate Depart-
ment in Dhanbad under the Chief
Inspector of Mines with about eight
circles. Then, why should there be
this Indian Bureau of Mines? When we
go to the fields we find that there is
distinct overlapping of work between
this department and that department.
So. I should invite the attention of the
Finance Minister to the existence of
these expensive Departments and to
decide, if not today, tomorrow or the
day after, as to whether he could save
some money by avoiding this sort of
wastage.

Lastly, I would say that a Budget is
not only a financial estimate, but is
also meant to reflect and shape the
general policy of the Government. I
have heard criticisms, so far as the
performance of our Prime Minister is
concerned; that he has done this in
Korea, he has done that in South
Africa; that he goes on talking about
external affairs, but does not mind the
internal conditions of his own country.
I refute those charges. I say that
while this Budget was under prepara-
tion, the Finance Minister was con-
scious of the surcharge that was there
in the atmosphere on account of the
preparations that were going on
between Pakistan and United States
regarding the arms aid. There is a
line in his Budget speech. On page 24,
paragraph 42, he says:

“If, however, major changes in
the economic situation or climate
take place, obviously, Government
policies will have to be reconsider-
ed.l’

This means that our Finance Minister
and our Government are fully alive to
the situation that is developing, and
we hope, Sir, that if there be any
emergency, that situation will be met
effectively. It also means that the
Government are fully prepared for the
emergency. This U.S.-Pakistan mili-
tary alliance is, no doubt, an unfor-
tunate one. We do not like to quarrel
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with either of the power blocs. We
have no quarrel either with Com-
munism or with Americanism. But,
I would say that, our Prime Minister,
Pandit Jawaharlal Nehru, always
means what he says; the Government
of India actually means what it says
and if only we are convinced that
these power blocs also mean what they
say, we are all good friends. The
difficulty is that we still hope to be
convinced.

Here is a book named “The Peace
We Seek” which contains the Address
of the President of the United States,
General Dwight D. Eisenhower, deli-
vered on April 16, 1953 before the
American Society of Newspaper Edi-
tors. I read one para. from page 4: —

“Every gun that is made, every
warship launched, every rocket
fired signifies—in the final sense—

a theft from those who hunger and

are not fed, those who are cold and

are not clothed.

This world in arms is not spend-
ing money alone.

It is spending the sweat of its
labourers, the genius of its scient-
ists, the hopes of its children.

The cost of one modern heavy
bomber is this: a modern brick
school in more than 30 cities.

It is two electric power plants,
each serving a town of 60,000
population.

It is two fine, fully equipped
hospitals.

It is some fifty miles of concrete
highway.

We pay for a single fighter plane
with half million bushels of
wheat.”

This is from page 4 of the USA Presi-
dent’s address; the title of the book is,
The Peace We Seek. In view of this,
may I ask a question: how many
modern schools, how many electric
power plants, how many hospitals, how
many miles of concrete highway, are
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they going to sacrifice in the matter
of giving arms aid to Pakistan? My
point is this. It is India that means
what she says; it is our Prime Minister
who means what he says. We have
still to be convinced with regard to
the other power blocs that they also
mean what they say.

= winy  (feaag—<faa—sagfaa
srfaar) : gwafa @ERg, @ g9g |/
Traa faq |{=Ar ®1 g=wEr []WT E )
I A 98> TH ;T 34T g oY "/
HIST T 2J}T Y M7 A &, T@H 9
T W} I & SR [/ FT W Sy
FIE aTAT FW & AT IT T AR O
foF mrsr Rwgra F 0T gEr &, e NSt
Y w9z v € 1 S N 0w 9
¥ q AT 7Y faerefY oY, § < wror 2
T T F faady & 5 Ot ¥ 2
HT THTL TEF FT G6AT | T A9S &
f& o I T ST AT €S9 oW
wTaT femaT Tl AT ¥ @« gar & |
T T F_IU4X WA FAAT qR
¥ gare Ay w1 A §, afew wae-
T FII & | I F=aUET F1T07
#F TG ¥ FH AN W H SHiaE
Frat } wfas g9 98 FLIHq | T
TR FTgfae wrd faemw € g
s Wfwafae wrE faea €, e
s @ut wr§ farany & wgfaset
WIET & A &, FT I a7 T4+ E
fSaar w=er aAe W IATE, faadt
IufT g *, SO &€ FS TSRl FT
SURT QX & AR a7 & fasenT ase
B TR ITET & A /A WX "
.SFE T | e S FY "wraw ¥ 9"
T QA C AT AR T ¥ foF =ATHF
FE &, S T I HT AW @A IS
FEE, STHRISH FETE |

TR AT "5 A8y & §
9 %o | F9T I ¥ g @ @
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[ sirg]

g1 97 ¥ uF @@ A9 FT FAT qH
feer < oY | TH I T 0@ AT FHS
g fr g IR | AR @R WM F
IR 7 wa AR faq we= T S 9"
FOT &0 @S F G | Tg @ aAT
IO F QR §, T W *T Aq9T I3
Dar € fF grelt A gy 1 I ITEA A
g fFad FOT T @4 7T ®E, W
HE IRt 9T W fFaAd FAL T4
&9 FC wE, TR HTANG HAT w8
Y gAAT FA NfeA | W W AT,
FTIAHAT, AL, AT, FAANL, FAT w1
Fr oW A8 FIEAT 1 FW  SNIX
AFra Y WM T@AT § | gW 9ErAaT 9&@r
F FIH FQ@ go fvamt Fr w1 J|aT
€ 1| Wiy T ¥J | grefar weEw &,
WXHFT TACATS | IR FTTUATFIE ?
uqror ey #Y I T IwFAr gh
FEHT FT HIT W S aY Hgell H1 g
GH | A AT WA UG FY AIC N
IR | g IT qAGHAN F GG AV &=
g, ST #Y AT FT AT I][T AT WA
FY T govr fF fgrgeama & g7 w0
faedY 99 g & Wfgd | g FT OF
AT, <7 AT IT AT AT T GILSTA
¥ F WeX ATigd , I9Y ST F AL |
T WS FT T AT HT TS WATT J&T
&Y 99T FIT fF 99 28 e ¥ | LEUR
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& I #7 egr feadr SaTRT @gdr S
wWr & | Wy $FdoRe A w e
# 4 ueewEEd  wHIEw * I[WT
& forasy waTar fawre goeg fRer
T W &, dg se, wxw, feed,
T, FEYR, FTGAS, A Al F
forg faaTs o7 @Y § 1 W AT AFA
& fo faselt &1 X g oF amfa®
FEg FT WAGE AT @R G AR
2 X IF T IWRT AT QKT TF
=T § 5 g wrE T |, gt A
Y IUWI *Y sriad FT E QY gL HI
ot F1E qTST AE A ATATE | WA TH
FTEE T FAHIL F TG, AEEA, HAATS
or F=lt § ar fe W AEEr o°g §
FrE§ IIwr qrfad w< & v Fedy Y
ATE T fHdT FHTC FT THATT ALY 01T 1
T ag ¥y R oW @I A wSw
Ty &, @ @wa g, fafesr @
AT F &, AgL FT TAAW T
g, S faarf &1 Ta9™ FWQ &, T8§
g 3F 1

Mr. Chairman: Order, order, The
hon. Member seems likely to take long.

The House stands adjourned till
2 p.m. tomorrow.

The House then adjourned till Two
of the Clock on Thursday, the 18th
March, 1954.





